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(viii) NEED TO ABOLISH SYSTEM OF ENGAG-
ING STAFF ON EXTRA DEPARTMENTAL
BASIS IN P&T DEPARTMENT

SHRI SUSHIL BHATTACHARYA
(Burdwan): Sir, out of a total of about
eight lakh employees serving the Post and
Telegraph Department, nearly three lakhs
are thos¢ halpless EDAS, receiving a
monthly allowance, varying from Rs. 118
to 172, for working gencrally three to five
hours a day. They are not paid if they
work bevond the scheduled hours, which
they have to do not infrequently, and of
course they are not eligible for promotion
even after rendering service in the depart-
ment for 30 years or over. No regular
procedure is followed, either for their ap-
pointment or dismissal, and the EDA are
deprived of all the facilities enjoyed by
regular staff, though the nature of work
rendered by both the categories is the
same. The Rajan Committee recommend-
ed in their report, almost 2 quarter of a
century earlier, that EDAS should be re-
cognised in a phased manner, as regular
staff. The Supreme Court zlsc gave the
verdict thay they were civil servants and
not casual’ workers. But no step has vet
been taken to recognise the EDAS as
departme staff, They organised a 1,000
mile padajatra, from 10th to 25th March,
from different parts of West Bengal to
Calcutta, to place their demand before the
Prime Minister of India in a memorandum,
which was submitted to the Governor on
25th March, 1983. Their immediate de-
mand is for the abolition of the system of
engaging staff on extra-departmental basis.
In the circumstances, I request the Gov-
ernment to take an immediate action.
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MR. DEPUTY-SPEAKER: Now we will
take up the next item.

SHRIKRISHNA CHANDRA HALDER
(Durgapur): Sir, I have a small submis~
sion to make.

MR. DEPUTY-SPEAKER: Have you
given notice?

SHRI KRISHNA CHANDRA HAL-
LER: No, Sir, Hear me for a minute,
More than several hundred seamen ender
the leadership of Forward Seamens’ Orga<
nisations have come from different
parts of our country to stage a
dharna in front of the Prime Minister’s
house. Sir, through you, I would request
the Prime Minister, or the Minister of
Transport and Shipping, to meet their re-
presentatives and try to redress their
grievances. This is my submission.

Le
12.25 hrs.

DEMANDS FOR GRANTS (GENE-
RAL), = 1983-84—Contd.

Mmistry ofF Foop ANp CiviL  Sup-
pLIEs Conud.

MR DEPUTY-SPEAKER. The House
will now take up further discussion and
voting on the Demands for Grants under
the ccntrol of the Ministry of Food and
Civil Supplies, Shri K. C. Pandey was on
his legs. He has already taken 8 minutes.
He has now got 120 seconds.
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ﬁé%«mw@fa’rmal m
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MR. DEPUTY SPEAKER: Even in
making a demand, why are you so thrifty?
Why don’t you ask for more?
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DR. KRUPASINDHU BHOI (Sambal-
pur): Hon, Deputy-Speaker, Sir, before 1
start my speech in this debate on the
Demands for Grants of the Ministry of
Food and Civil Supplies, after hearing the
speeches preceding mine, those of Shri-
mati Dandavaie and  Shri Vyas, I am
reminded of one thing. A major compo-
nent of food management policies con-
cerns procurement, public distribution,
‘maintenance and operatiog of buffer stock
etc., and the main responsibility of our
Minister is to see that fooq is sent to the
scarcity pockets, tc the poor and down-
trodden people, the middle classes and the
other people in the areas hit by matural
disasters. The main policy is of Jagannath
Sanskriti. The main policy of food manage-
ment is Jagannath Sanskriti, By seeing our
dynamic Minister, I am reminded of one
sloka:

ATy afadr agqe faommn, af
azifon quafea arwfoaa < am 997

So, my hopes and aspirations will not be
exaggerated if My, Bhagwat Jha Ajad ful-
fils my demands. If you haq heard his
speeches when he was not a Minister,
that is, when he was not in office, you
wil] find that he believes in socialism. He
believes in public  distribution system,
which i¢ essential for the country and it
is the moral obligation of the people in
the Ministry to do it effectively.

MR. DEPUTY-SPEAKER: Mr, Azad
himself is a socialist; not a question of
believing,

DR.. KRUPASINDHU BHOI: Yes, he
believes in socialism_ to help and solve
the problems of the down-trodden, the
have-nots, the adivasis, the Harijans, the
industrial workers and the middle class
people. So, how is  procurement being
done now? What is the percentage of pro-
curement? The  thinking of the Food
Ministry seems to be that they are not
responsible to distribute food to meet the
requirements of the  villages, or even
some urban sectors where there is defici-
ency. They only have some arrangement to
partially supplement the supply. So, they
are procuring only 12,5 per cent of the
total food produced in the country. Mrs.
Dandavate analysed it and said that in

1978-79 the per capita grain availability
was 480 grams and now it has been re-
duced to 460 grams, Wha: about avail-
ability of calories? In terms of calorific
value it has not been reduceq because
of the dynamic mamnagement of the food
policy by the present Government. She
said that according to a report by a nu-
trition expert, 30 lakh children will suffer
from mal nutrition and blindness dis-
ability, The Government is trying to com-
bat these deficiencies through Anganbari
Programme supplying nutritional value
food to the children and the expectant
mothers. It is the duty of every Member
of Parliament and State Legislators to see
that this Programme is implemented effec-
tively and the food goes to the needy.

M you go through the speech of the
initiator of the debate, Mr. Lawrence, you
wil] be surprised to note that he has not
talked ubout the food policy of the Go-
vernment of India, but he has criticised the
land ceiling implementation policy of dif-
ferent State Governments. His  Go-
vernment was there in Kerala, There are
several estates of rubber and coffee plan-
tations, Why have they not implemented
the land ceiling there? There are still big
zamindars holding tho'usands of acres of
land.

The Department gives a very rosy
picture in its report. Thev must recall the
time from 1971 to 1976. That was an era
of discipline in ail fields including food
management and public distribution sys-
tem also. At that time ,the State Govern-
ments were dependent upon panchayats,
panchayat samities and cooperative sector.
Mrs. Dandavate narrated that vigilance
committees should be set up. Such
committees were there during that period,
consisting of one Adivasi, one Harijan and
three persons f(rom  other castes. Some
other committees were also there at that
time. The management system was SO
magnificient, Now, more than 2.81 lakh
retail outlets are there throughout the
country. The Minister is also convinced
that more than 70 per cent of the public
distribution system is managed by the pri-
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vate people. Why not we control this sys-
tem through public sector, different cor-
porations, cooperative societies, panchayat
and panchayat samities? There are so many
items which can be sold through public
distribution system.

About edible oil, except one or two
districts in Orissa, nobody has received a
drop of edible oil, Who will check this ir-
regularity? Is it not the responsibility of
the Central Government also to monitor
that the food stocks which have been
supplied by the Centre, goes down to the
retail shops and the comsumer gets it?

About Vanaspati Ghee, edible oil etc..—
people are getting kerosene now, | have
got no problem to complain about it—
there are complaints: Sugar also, due to
the present dual pricing policy is available
to people; there ig not much difficulty.
But, about rice now-a-days, there are com-
plaints. What is the total amount of rice
now djstributed through the public distri-
bution system? I want to know it What
is the per capita distribution in the present
state of affairs? The per capita consump-
tion has decreased and nobody has men-
tioned it? Also, population is increasing at
the rate of 2.45 per cent per year. But
the production of foodgrains is not increa-
sing at the rate. In 1978-79 only 131
million tonnes of foodgrains were produ-
ced. Now the production is only 133
million tonnes, according to the last year’s
figures. This year, it will be still less be-
cause of droughts, floods, cyclone and
other natura] disasters, Definitely it will
be decreasing, What is the percentage of
increase? Has irrigation also increased cor-
respondingly? The percentage of irrigation
has, of course, increased. If you take the
figures from 1978 to this year, per year,
it comes to 233 million hectares, So, the
percentage of irrigation has increased. But
the fertilizer consumption has not increa-
sed to that level But what is the defect
in the monitoring system? The Minister
should see to it that the agriculturist is
given a fair price, and look into the
deficiencies.

Shrimati Dandavate mentioned about
the reduction in the rate of fertilizer. We
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are getting nephtha from off-shore and
on-shore drilling also. Why should the
Government not consider this fact and en-
sure that in future the rate of fertilizer
is reduced? Otherwise, the

cannot cope with this.

About procurement, 1 want to mention
one thing, A few years back the State
Governments were procuring the food-
grains and there was lot of hullagulla, So,
my only request to the Government is that
the F.C.I. should be the only agency to
procure rice, wheat and other foodgrains.

The prices of pulses are going down,
The main reason is that the agriculturists
are not getting adequate remunerative
prices for the pulses produced by them.
The State Governments and the coopera-
tive cocieties are not coming forward ‘o
purchase pulses from them. So, if the pro-
duction of pulses is not enhanced, and if
more incentive is not given, then we will
not get enough proteins, ie, the mnon-
animal protein, Definitely, the calories
wil] be reduced. Therefore, my suggestion
here is that instead of having several.
agents of the Food Corporation of Jndia,
the FCI shoulg procure grains from the
block headquarters and the FCI should
procure the pulscs also. The Agricultural
Prices Commission has fixed the rate for
wheat and rice but it is on a low footing.
because, whenever FCI takes up procure-
ment, generally the rate the consumer gets
is higher than the rate fixed by the Agri-
cultural Prices Commission. Actually, the
millers are the agents of the FCI, In
Orissa, for example, the rate of paddy
procurement is about Rs. 125 to 128 per
bag, that is a bag of 75 kg. How can the
agriculturist give the levy rice or levy pad-
dy to the FCI at the prices fixed by the
Government? How is it going to benefit
the consumer? So, my suggestion here is
the Minister should take up this question
and the procurement must be increased
from 12.5 per cent to at least 20 per cent,
so that the agriculturist gets more money,
the consumers also will be benefited, be-
cause through the public distribution
system he can get more foodgrains, This
is one of my suggestions,
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(Dr. Kmpuindhu Bhoi)
14.00 hrs,

The country js facing a very worst con-
dition of drought. More than 310 million
people are suffering and more than half of
the land is facing this drought condition
and still our target of food procurement
is not less. On that day there were an
Adjournment Motion from the Opposition
because it seemg that they are not in-
terested to give concrete suggestions to the
Food and Civil Supplies Minister to come
to the rescue of the drought victims but
they want to have a political propaganda
on the Floor of the House so that it
will go to the Press and their electorate
will hear that our People have shouted.
They should have been present here today
.+ o« (Interruptions).

Well Madam, just hear me. I am coming
to” your rescue. Why do you bother?. ...
(Interruptions).

SHRIMATI  SUSEELA  GOPALAN
(Alleppey): How can he say that it is
for publicity? When our people are starv-
ing, we have to raise the questions here
and he says it is for publicity....
(Interruptions)

DR. KRUPASINDHU BHOI. Nobody
is interested to give concrete suggestion to
the Minister.

SHRIMATI SUSEELA GOPALAN:
Thig kind of things will not do. Are you
talking for publicity?

DR. KRUPASINDHU BHOI: No,
never. Y

SHRIMATI SUSEELA GOPALAN.
Only you are not talking and we are all
people who jalk for publicity, How can
you say like that?

DR. KRUPASINDHU BHOI: When
your turn will come, you will answer,
what is there?

SHRIMATI SUSEELA GOPALAN:
Mo such small talk.

DR. KRUPASINDHU BHOI. No small
talk, this is a fact, On railway accident

you were shouting but nobody was pre-
sent during the Railway debate, This &
our moral.

So, Sir, Orissa also is now facing
severe droughy and last year cyclone,
flood and all types of natural disasters
were there. What is the criterion fixed by
the Food and Civil Supplies Department
for supplies through public distribution
system and through differeny works? We
know that the population of one State
2.85 crores and Orissa’s population is
also the same. The Ministry of Food and
Civil Supplies is giving 90,000 to 1,00,000
tonnes per month to that State, Only
West Orissa is a rice producing area,
other parts of the State are deficient
arcas. The Food and Supplies Ministry is
supplying only 22,000 tonnes per month.
So. it is the demahd of our State Gov-
ernment to make it at least 60,000 ton-
nes per month so that the rice, wheat
and other essential commodities reach the
drought-stricken people.

Another suggestion by my friend Mrs.
Dandavate was about Food-for-Work Pro-
eramme and ERRP programme, It is a
very good programme, The Central Gov-
ernment is giving money to the State
Government for flood, drought cyclone
relief and rchahilitation reconstruction
programmes. Why not a part of that mo-
ney be channelised through FCI or the
Ministry so that more food is given to
different States? So, that is one of my
suggestions.

Then about the storage, Mrs Dandavate
has alleged and many members of Par-
liament have alleged that due to lack of
scientific  preservation of food, these
things are happening and the FCI is sus-
taining loss of few crores in each year
due to a lack of scientific preserva-
tion. These dates are there but how many
private people are engaged in storage?
So, why not the Ministry should app-
roach the Finance Minister and the Plan-
ning Commission for providing the space
required by FCI to store a minimum of
26 million tonnes of .foodgrains? Because,
scientific storage is a must for linkages.
Now there are shortages for which the
FCI people are criticised. I want to know
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how many people have been prosecuted
in the FCI for negligence, for supplying
people food which is not fit for human
consumption. I want to know how many
of them have been thrown out. I hope
the Minister will look into the matter,
take some exemplary measures and see
that the back sheep are thrown out,

Coming to edibe oil, so far as vanas-
pati is concerned, there are 93 factories
in the country. But, so far as Orissa is
concerned, there is not even one single
vanaspati factory, I congratulated the
Minister for the policy decision of the
Government that in future licences will
be given only to the co-operative sector,
and not to private people. Already a
licence has been given'to Orissa for a factory
in the co-operative sector. The Govern-
ment of Orissa has decided that it should
be located in .the district of Bolangir,
which is one of the 85 districts selected
by the Ministry of Industries, where there
is no industry. The vanaspati factory
should come up in that district imme-
diately with the help of the Apex Co-
operative Marketing Federation of Orissa.
I do not know whether they have given
a proposal for it, It is also the desire
of the people that the State Government
should recommend another factory in the
district of Kalahandi where 30 per cent
of indigenous raw material will be avail-
able. "

Last but not the least, I must con-
gratulate the Department for their per-
formance in two or three fields. The
Modern Bakeries, during the Janata re-
gime, reserved the production of certain
items like biscuits for the small scale
sector. The Government should see that
the Modern Bakeries expand and have
their units throughout the country, because
their performance was magnificent. In
1981-82 they earned a profit of more
than Rs. 2 crores and in 1982-83 also
they earned Rs, 1 crore ag profit.

Then Rasika is another product which
the Government should encourage, Instead
of giving encouragement to different
types of Colas, they should encourage
Rasika type of fruit industries, In that
case, the production of fruit can be di-
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verted for making Rasika, which has feod

value.

Shrimati Dandavate raised so many per-
tinent questions. Of course, she has also
appreciated the difficulties of the Depart-
ment, She has given many good sugges-
tions, Here I want to impress upon the
Minister the chronic problem of Orissa.
The main thrust of our demand is that
the only organisation for  procurement
should be the FCI, Now the Food Minis-
try have given permits to parties in other
States to purchase foodgrains from Orissa.
We say that this should be canalised th-
rough the FCI, because it has got the
marketing organisation in different States
and people have got faith in jt. If there
are some black sheep, who are responsible
for giving it a bad name, you should
remove them so that the organisation can
function efficiently.

SHRI N. SELVARAJU (Tiruchira-
palli): Mr. Chairman, on behalf of my
Party, the Dravida Munnetra Kazhagam,
I wish to say a few words on the Demands
for Grants of Food and Civil Supplies
Ministry.

I am really happy that after all, Civil
Supplies has come to its proper place
from Civil Aviation. I am also glad that
the former Minister for Civil Aviation and
Civil Supplies has become the Minister
for Food and Civil Supplies. The other
day I read in the newspaper a news item
that the Secretary, Civil Supplies Depart-
ment, could not cope up with the dyna-
mism of the Minister and he was wanting
to be relieved of his post. I am sure
that the dynamism of the hon. Minister
would reflect in the widening of he pub-
lic distribution system in the country which
is vital for the poor people. There was
an omnibus Ministry such as Agriculture,
Irrigation, Rural Development and Civil
Supplies. With a view to ensuring effi-
ciency of all the four Departments, they
have got independent Ministers. Of all
these Ministers, our Minister has got an
important charge and he has to manage
the affairs of the Food Corporation of
India, which is entrusted with the pro-
curement of foodgrains in the Central
pool and also with the export of rice to
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Soviet Russia, He has to face a lot of
difficulties. Regarding the Food Corpora-
tion of India so many Members have
spoken about the mismanagbment of its
affairs, The annual food-Subsidy being
given is Rs. 756 es. This is not suffi-
cient to givé remundrative price to the
farmers. When I say ‘remunerative price’
to the agriculturists, it js my duty to em-
phasise more price for paddy. Now, the
Government of India is giving Rs. 142
per uintal for wheat and at the same
time Rs. 110 per uintal for paddy. This
is the high injustice done to the farmers
of South India in general, and in parti-
cular, farmers of Tamil Nadu who are
mainly cultivating paddy. [ learnt that
the Tamil Nadu Government has recom-
mended Rs. 155 per uintal for paddy.
Even this is not sufficient taking into
account all the inputs necessary for cul-
tivating paddy. 1 request the hon. Minister
to fix Rs. 200 per uintal for paddy, Then
only paddy cultivators will be inclined to
continue paddy cultivation without switch-
ing over to the cultivation of cash crops.
For this, T suggest that the Agricultural
Prices Commission should also be brought
under the Ministry of Food and  Civil
Supplies. Then only there will be effective
coordination in the procurement of food-
grains after giving remunerative prices 1o
the farmers.

In 1983-84 a sum of Rs. 10,000 crores
has bee allotted for implementing hon.
Prime Minister’s 20-point programme. In
the 20-point programme, the 17th point
is opening of more fair price shops for
strengthening the public distribution sys-
tem. I have to point out here that the
public distribution system is effective only
in the metropolitan cities and in  the
municipal towns. This can be judged by
the number of fair price shops available
in the urban as well as rural areas. The
Tamil Nadu Chief Minister, Mr, M. G.
Ramachandran, has proclaimed from the
house-tops that his Government is imple-
menting the 20-point programme of the
Prime Minister more effectively than any
other State, From 7000 fair price shops,
it .is reported that the number has gone
up to 17,000.
o

('

,: A

DR. A. KALANIDHI (Madras Central):
Only in the papers it is reported, but it
is not implemented. MGR has more pub-
licity,

SHRI N. SELVARAJU: It is a faect.
In Tamil Nadu, the population is about
5 crores and there is only one fair price
shop for every 3000 people. This is not
sufficient. At least for every 1,000 people
one fair price shop must be provided. If
the fair price shops are equally distributed
throughout the State, only then we can
tide over the present difficulty.

In the rural areas we do not have any
fair price shop at all, In the fair price
shops essential commodities are not at all
available. In their shops only soaps and
such other minor items are available,

DR. A. KALANIDHI: Thes samea situa-
tion prevails every where™—iy may be rural
or urban area.

SHRI N. SELVARAJU: In the fair
price shops essential commodities like rice,
edible oils. kerosene, sugar, are not at all
available. T am told that in the fair price
shops the prices sometimes for certain
commodities are more than the prices of
the commodities in the open market.

Recently 1 have visited more than 200
villages in my Constitutency. Most of the
people complained to me that they are
supplied only one kilo rice per card per
week. The rice too is not of good quality.
Tt is of bad quality and is not fit for
human consumption. Good quality of rice
must be supplied.

I was told by some people that they
have to cover three to five kilometres to
reach the fair price shop to get essential
commodities. They haye to waste one full
man-day. This is a factor which must be
taken into account, Fair price shops must
be provided near the villages.

If 20 Point Prgoramme is properly
implemented, it is possible to provils one
fair price shop in each of six lakh villages
in this country. More than 70 per cent
of our people are living in rural places
and they are feeding the entire nation. It
is really unfortunate that those who feed
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the nation are not really fed. Their essen-
tial demands can be met only by opening
more fair price shops in the rural places.
When you are providing facilities and
adding so many luxuries for the people
living in the urban areas, vou may consider
the asperations of the villagers who want
to get the'r essential commodities at fair
price.

685

DR. A. KALANIDHI: Urban people
are also not getting the faciilties. 1 am,
from the urban area.

SHRI N. SELVARAJU: The Central
Planning Commission had admitted that
more than 40 crores of people are living
below the poverty line, They are mostly
from the rural places. Their daily income
is not more than cven Rs_ 1/-. This is the
position even after 35 vears of indepen-
dence. It is pathetic. 1 hope the new
Minister will chalk out the programme to
eradicate all these irregularities,

Day before yesterday 1 read in the
newspaper that foodgrains  worth more
than Rs, 100 crores had been spoiled by
keeping the foodgrains in the open in
Punjab. The FCI has also admitted that
10 per cent of the foodgrains held in
stocks are annual loss due to pilferage and
due to getting spoiled in stock and being
eaten away by rats. This is valved at
more than 100 crores. This is because of
improper storage facilities. Proper storage
facilities must be provided. FCI must con-
struct their own godowns in District Head-
quarters. We lost so much of foodgrains
due to lack of storage facilities. When
we are short of food grains we cannot
afford to lose so much quantity of food-
grains every year. Drastic steps must be
taken to stop the losses.

Tiruchirapalli is known as the granary
of Tamilnadu. There is no proper storage
facility available there, T request the hon.
Minister to instruct the FCI to get a
golown - cons'ructed in Tiruchirapalli.

Coming to my State. T would say that
Tamil Nadu is severely affected by drou-
ght. The Centre hag also sent a team to
study about the drought condition in Tamil
Nadu and the Team has studied the situa-
tion and submitted a report. I also met
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the Central Team at Tiruchy and apprised
them of the droyght condition in Tamil
Nadu in general gnd about Tiruchy district
in particular, 28-3-83, our honourable
Prime Minister plso visited Tamil Nadu
and studied the problem of drinking water
and everything in person and she has also
granted some relief to the people of
Tamil Nadu by Way of Rs. 10 crores and
also 10,000 tonnes of rice and 6,000 tonnes
of wheat. Also, when the Team has come
and submitted their report, our hon, Min-
ister promised to send 5000 tonnes of rice
and 4,000 tonnes of wheat. I think it
has not been sent <o far. So, I would like
to kunow from the hon. Minister when all
the commitmens in respect of Tamil Nadu
would be fulfilled. Besides, the Tamil
Nadu Government has requested to send
80,000 tonmes of foodgrains to meet the
demands of Tamil Nadu, So, compared to
their requirements, I would say that it is
a very negligible quantity, The hon. Min-
ister should at least give 75 per cent of
the quantity required, Then only we can
tide never the situation.

DR. A . KALANIDHI: Sir, while we
congratulate the Prime Minister for the
generosity. . ...... (Interruptions)

MR. CHAIRMAN No, no. Just for a
while, kindly listen to me.

DR. A. KALANIDHI: Sir, only by way
of clarification.

MR. CHAIRMAN: Kindly listen to
first. )

(Interruptions),

MR. CHAIRMAN: Kindly listen to me
first. Can’t you just listen.

..DR. A. KALANIDHI: Only an explana-
tion.

(Interruptions),

MR. CHAIRMAN: When an hon. Mem-
ber is on his feet speaking, no prompting
is necessary. This is not done. There-
fore, very kindly hold your horses. Later,
on, when you get the opportunity, you
speak.

(Interruptions) .,
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MR. CHAIRMAN: Kindly go on with
your speech. !

SHRI N. SELVARAJU: There was a
controversy about giving foodgrains to
the Central pool by the State of Tamil
Nadu. I would like to point out that
when our beloved leader, Dr. Krunanidhi
was the Chief Minister of Tamil Nadu,

he had contributed in 1969, 1972 and 1975
when there was surplus. But under the

present regime, even though they got sur-
plus in 1979, or 1980 and 1981, they
had diverted the surplus quantity to the
other State without informing the Cen-
tre by engaging a private agency, thereby
the Ruling Party added several crores of
rupees to their coffers. (Ilnrerruptions).
Tamil Nadu was originally a surplus State
in foodgrains, but by improper planing of
the MGR Government, is made a defic-
ient State. Even the Prime Minister has
pointed out about the mismanagement of
the Tamil Nadu Government. By the im-
proper planning and mismanagement  of
the Tamil Nadu Government, the people
of Tamil Nadu should not be penalised.
(Interruptions).

When there is severe sh'orlage of food,
there is every possibility for  the Chief
Minister of Tamil Nadu to approach the
Centre, but instead of approaching the
Centre in person, the Chief Minister of
Tamil Nadu has resorted to political gim-
mick by undertaking fast for seven hours,
from 10 a.m. to 5 p.m. After taking
breakfast, he undertook the fast and
he was ready for the evening tiffin by
breaking his fast at 5 p.m. So, all the
while they wanted to attract the attention
of the voers of Tiruchendur Assembly cons-
ituency, where a bye-election had to be
held, ‘He is not interested in fulfilling the
demands of the people. Formerly he was
an actor, and with the Government mach-
inery also he still acting to satisfy  the
people. He did not ask the  Central
Government to send rice to Tamil Nadu

earlier. Even when it was asked in the
Rajya Sabha, hon. Minister Rao Birendra
Singh told that the Chief Minister of
Tamil Nadu was not ready to receive the
Central team till March, 1983. And he
told that whenever he asked about the re-
quirements of rice for Tamil Nadu, he was
keeping mum. It shows clearly that how
he is interested about the welfare of the
people of Taiml Nadu. Sir, for his mis-
take, the Minister should not penalize the
poor and innocent people. He is diverting
the foodgrains to various items. If you
come to NREP programme, he is divert-
ing that to Nutrition Programme and other
rhingse He is saying that he is feeding the
poor children. But in the name of poor
children, the Ruling Party people are min-
ting money. If that scheme is implemen-
ted properly and the poor children  are
served food properly, it is a  welcome
step. But they are not doing it. Just for
the sake of advertisement and for the

benefit of the Ruling Party in the  State
they are implementing this scheme. Now,

the number is also reduced to half of
its size. For various reasons, people are
not ready to send their children to the
nutrition meals centres. Now, they have
stopped giving food for anoher 90 days.

I would therefore request that the
Minister should insruct the State Govern-
ment to utilise the funds properly meant
for the NREP programme and that food-
distributed  properly.
There must be a high-level committee with
all Party members to regulate or watch the
distribution part and the performance of

grains should be

NREP programme.

MR, CHAIRMAN: Now, kindly wind
up. I have given you plenty of time and
therefore, please conclude now.

SHRI K. MAYATHEWAR (Dindigul):
We are badly in need of food. We have no
food; no drinking water,
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pagating that the DMK Party is not for
the cause of people and that it is not de-
manding anything at the Centre for the be-
nefit of Tamil Nadu. So, I want to inform
the House that we are continuously de-
mading more rice to Tamil Nadu, Even
our leader. Dr.Kalaignar'r?mny times re-
quested the Central Governmeﬁt\‘mgive)
more rice and he spoke on the situation
in Tamil Nadu in the Assembly also. Our
Members of
individualy

Parliament are jointly and
requesting the hon, Minister
to give rice to Tamil Nadu because we
know the importance of food. There is one
proverb in Tamil Nadu that Unavu Udai,
Iruppidam, (Food, Clothing and shelter)
is imporant for the livelihood of the peo-
ple. They are the three important things
for people, We bear his proverb in mind
and we are asking for more rice for Tamil
Nadu.

On 14-10-1982, our Party leader in Lok
Sabha Shri C. T. Dhandapani as well as
Central
Government to provide rice for Tamil
Nadu. The Tamil Nadu Chief Minister
undertook ‘fast’ on 9-2-1983, Our Deputy
leader in Lok Sabha Shri Mayathevar met
the hon. Minister, and gave the memoran-

Shri Mayathevar requested the

dum and requested for rice on 11-2-1983.
Even the police of Tamil Nadu prevented
us on 28-3-1983 from giving a memoran-
dum to the hon. Prime Minister, Even our
M. P,
our leader Dr, Kalaignar was pushed back

has been assaulted and

and manhandled by the
With all the difficulties, we handed over

policemen.

the memorandum to the Prime Minister
for the benefit of our people in Tamil
Nadu, Madam accepted the memoran- "’
dum and gave some relief.
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I would request you to give immediate
relief because we are not only short of
food but short of power and drinking
water. (Interruptions) One bucket  of
water is being sold at paise 50.

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD): We cannot gjve water,

SHRI K. MAYATHEVAR:** We want
drinking water.

SHRI N. SELVARAJU: You can give
more money for providing drinking water.

The Food Department of Tamil Nadu
recently issued one order saying that the
persons who are getting less than Rs.
1,000 will be supplied essential com-
modities at fair price shops. This is
highly discriminatcry, The middle class
people and the persons working in banks
and factories will be badly affected. So,
I would urge upon the hon. Minister to
instruct them suitably that there should
not be any discrimination and that they
must give equal treatment to all the work-
ing class people.

Lastly, T would again request the hon.
Minister to give immediate relief to Tamil
Nadu by way of rice and money.

With these words, I support the De- .
mands,

MR. CHAIRMAN. Tamil Nadu is a
very special case, It was a good speech.

The hon  Members are once again re-
quested to be judicious with the time and
try to avoid repetition, if they can.

SHRI M. C. DAGA,

st quws o (Tre)
warafa wEeT, @ avEwTeEr 3w &
fra 35 @Al & aiz faw aw 9%
wal &1 @ &, 78 9t a1 s
fowxr & 1 fergeam & 2 smE 81
IR 3FH @ & ae v 1
T F WMy FF wwar & fr owmmer
TE & g7 wwe) F wATT ogen
g dr 78 ox aga @@ @ Enm

**Not recorded.
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!

The extent of public distribution through
fair price shops including mobijle shops.

A E qw TR gAry
TN F AT F @Al A T AT
Framafes faeew am #3 @ R
AR T G JERT S OFT @
2, a9 WETHT FIH FT @ 2 |
et #Y F@ owg 2 fF o+
M QR AE am TIE F oo wa)
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fog am & swro g 3 O =
T F g M R wm g7
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Farg sy faww g w7 Ater
gegr fag St fagoor w3 0 #AET
St WA Sara ¥ Ag AAAE AT FAT
#or & @ Tz sard
g AT IAERT 0F AT F AR 9T
Far famar & 1 wAErT ATy awr
famar &\ fazdy & a7 § o fag
drar g=ar g | #ar gg fEq g 7
# sod amA Gfeesa ag &1 @
®OE | IW @EW AT &
agdfiaars & qm qifwe F fag
AN AT AFET ATAT TIAT B |
THY dve § XA FA A AT
fafas meards wiffas & q@ dqaT
FAUAT qU FEAT T2AT7 & | ATSAFHA
gaft fread  7&, AFOAT  FEAT
Tifgr | gare wediST 93 FvEaEar
g @ WE A Er W AT KT AT
FFAE | AOT 17 A F AMHTT
qT 41 AqAr Afedt F #wraT 97
qET AR @rEd & fan arEEAEa

)

‘2 owEt § oWl uw wREr W1 Far

R A E A e EC A SRR FiC |
§ uw AL WT FwLAT F 1 AT



693 ' D.G. (Genl),
1983-84—
arma # aft Wgww @ § WP
I Y T g 2 PR osAar A
wrarer faaar & ar W@ 0 " Aifo
s AR 7 w0 wwgd & fad,
¥ @wrdy gFE g7 AET  CHEAT
g f& a& @ wou F7 9F faw @
afFa agr a7 w1 s 15 fam
T w7 OF T Iz | w7 fao
qQuT IO UF AT TSE] GEET @
&\ oY g ® ag wArsS F@r SArar
g 7P urg I oA WA 0 Of
TH FFAT FT TG o WFAr F S
FTAT ATSTAr awar 2 oar a@r fafas
qETEy AT m\r.nr'a arfeas &
g fasr ogmr F O zElEm T
gemEt w1 F% weRAF A9l %
TAq W@ 9 Tedr az frar aur
§ wwael § U q9A 3T AW &
faw @ & gar =rfgm G
aifgs  feafa #w=&t & mweSw
q fagr o & fF 1wz qgwem oww
garsr & wfaw =f@m & g gam
g W w7AT  TETAT FHIH
T AT AZ AT W &7 T faer afwa
W FAA  4-5 TGAT  AAT  FATT
& gt weY fremr sfem oo
W wise fag & ouF mAEw 39
Fag Am e A @ & A9
% q| g kW ufdE @ 2
WET G BHITR TIAT ST FTH AT
T AW F v Gar e fRar s
g AR @yl W™ e T
a@ g | wEEEE X w@i
AW &  WEHw  ggAl @Al 2
gt AT A HETEA TH AAATL B |
®F & FGIL F AGATE  IFE H
AT AqE] N FF ag ATH fawq
¥ wafgg ar fF fra-fa @i
FT U FGEE AL AT, F EATARIL
qEH BIT T IA AT B
®T F TG ! WY AAATEA—— T AT

CHAITRA 9, 1905 (SAKA)

M. of Food and 694
Civil Supplies
o gwﬁ o & ST § s F
wwed W @ 27 wa—cdwsay
fft & —daff mw Fdw
31&3%!13“1‘7#:&“&2%@#7
ten fomdae F& —g8 &
g1 Fama Nfram & w5,
g dir #faam@z @ 2 omw
I F AR AT FI87 @IT TaTHH
faaraz faeslt —ag 3w wEwTE
M Ffa7 Fga awr Fraw@E Aw
#1feudae @ #ra=r FAHS
aFaT FifE ww & fafaw aend
AFEL AT FFET AT FHT  IEGGET
77 fae g &1

TS AT ST FT Frad ;TR |
B W9 A9 AW E A1 AW w28
g & zF FOEm ame ad faem,
S @ faet 17w Fe,
Saar FTFaST fFa & faear 27
M fgmm Famg sy q@ #@
fost @ 7w S fao forr g—
o9 T IT fAorat wT9E ) 3AWT
TN FOAr wew 2 fE wer
wavey fFrar geer smEr @ ¥
oY FT AT H@AT F——

To make a thorough assessment of
the situation to ensure proper and ade-
quate supply of essential commodities
through retail outlets to remote and
inaccessible areas....”

W, WHEAW F AW 9T qIF 97 FY
9§ T AT 3F § FEr o oFafafa
ofar fram s &1 T @Rt
g w7 a@ awr gt fr o garh
WEATET ATH qgd HESI AT TENE |
ag WY FEr w2 fFsF amfrad
1 FHAT Fra= w7 faar w@r F
Afsrae F o FW F7 0F
fer fde  #war '
A, Fmmifer @Ewd A
ST WX g AT frmwewr &7
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[+ 7= === =ww]
o ¥ ol et weew avr wdw ww}
2 & fr e oawaw wTr @,
faaer 1 FW TIwTE @R
WAV FH OTEE L ...

5t WREA @1 WIS ;W9
AT Tg T 2qAT TwE 27

LU CIIE T I
T A TN AEA F AW IW
FAE FAAw § AR WO Fagi
ag FAd gt zw fod wmo o s
& faa faa & so SRS Y
%ﬁgw FE OE ...

= WWEAA AT W W9
wHes #Ex § T fad wmw o
foraar &1

o g@aE s afeere

fardw A faerct &, wHife SR
ow W ufEm T @, @dww @
AT AE G| TR G HILALAT
1 aferd I\ oA aferd Twe
Ig AT grar Y fowaT TEw A wrfe
FTAT §, OF FI HT T F @A
g Fagm W g R dgwar
FIW F AR A HaEAT A
F

srear § @ g #Y sige fediow
HE @9 FL, 99 F T qe T
SR G OO |1 B B
dfFr s : Fgr § Smar

ag gwowr ag | gae fad
TE AN, FE@  AEN | ZH & FPWL
g #gr &7 ATEl A fHaar wR
FTFIST AT § G fAaar & |

i

oA Ta ¥ @z g fF smosy
T g, AUH ST A9 &,
=g A qfda & AfeT sAET
T THE 9T IATEA | AW F
X, fram Fwa @z ot fw
AT E

EEEE

“It is painful to" note that the Public
Distribution System in India miserably
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failed to cover the rural masses. With
the exception of Kerala, PDS in India
covers only major cities and towns.
Foodgrains, edible oils, cooking fuel
(kerosene) and other essential com-
modities are not regularly supplied in
sufficient quantities.”

SHRI M. M, LAWRENCE (Idukki):
That is why we are not getting rice We
have got a pucca distribution system. That
is why the Government is not supplying
enough rice to our public distribution
system,

Y AR W IMM . S A
gr wg for &F ooma sa A St &
W Fm F oS NF www orw @A
2 o wmwer FAfedrs uEe
FqT wgar g ¢ garar et T F@ar
g fF srarg sy weraTST wm,
ST TS AT qATEIER HT, IEE
qid |TT FI ST ENI | FAT S S
araFT ey drar & FT 3FF {AT-
foF ooy FWF W qad w7 7
oM H/T  JEEIE FOT Al TT T8
Ta difso & ww o
ara LIES fafaw qOATE
mfeeT AT @Y S 1
sowr fae & aar awar g fF
FE AT TFST FT g ST OATEHT
fafger  aw  wwwT #@Y dET AR
@

“The Central Ministry also has issued
guidelines to the State Chief Secretaries
o, expanding fair price outlets in rural
and inaccessible areas,...”

CHAITRA 9, 1905 (SAKA)

el
T AT WA A W R
oY S ft FEE gAw §, W
fFrr qem T &7 e W
wiiwfeast & faq & =, I@w
FT AW 27 wawr #r€ o fagzw
& 1 THo &Yoo o UHe F A,
Ay e wer o E 2
WO FTARAT  FT HTH HAr § 7
gH @I ST dieq § #9799 X Ag A0
T 37 sy o e
faezn #1 Tha @W % agaTEd,
faat oEl AT Al AW
TgaTE |

Only thosc people who are below the
poverty line should get.

W AMAZ FT AT qr { g
fRrga @@ fawew w1 .

Sraw #  ogmEr WA AW
gHT WOAT AT gt AT F |
aaw fem wee F, difaar wedr
g mEad ¥ W @El T weer
ST STEY 2 AfPA HET off gy S
9% AN ¥ AgAd ¥ Ffow &
gt ww FrAarE g |

oY AUETE FAA  (ALURIR) ¢
WA duTdq @TEd, SN A A
aE@Te &1 Aifqa o¢ fawre & gwmw
TAm ¥ ) F 9WA O qE@ ¥ dEEa
g1 ¥ g A # wgr A
g 7 Aif swewl o=z & A fad
fead ¥ fd & www ¥ @
T & T AT A JE
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[ wowrE gHA)

§, SHFT qATE WIUHT AT HTHiIT
FTN ATRAT § | WX wTA ¥ AT
A Wowd ®EW T W | F e
fFaml &7 THET & AR H @R T

g, I #ife &1 qw @er o
L 7 B o B ) S 1
T g ) Afew S T #T O SaTEr
FHG FT AT AT JCT G AT HETAA
g F@r ST Wl g fF oW
¥ Fra & aC F Jg Afg q9wE

T R | 9T A Al WERA THY
WgHd § WM FE | FE g
F  wdw Fw faq  wadr

2 | SA¥ wew I fear smar o9r
A9 JL E AT & 91 ¥
JTAT 91 1980-81 ¥ 19 ¥4 §
¥FT 22 FYG, 1981-82 H 20.50
T T 1982-83 W 17,40 ¥
ag FE N Wl g fF 17.40 =
qifsa & & | 99 WM SHRT
ifsa aW w2 A FA AT TrEas
faer wrfers fFaTET #T 20, 50 TH
ar 21'50 97 2T |

THE FATAT AA9 UGH  qEET
fFaET &1 @99 9T T & FrEd
F1 7 famm & 1 ag wwenm frew
e Gl W @A § W 2
T AnE # JUE]  gate &l

W TET A AT I AT AT
1976 ¥4 & AT 47 | S9
WETA FEl WS 1976 H WA
1978 ¥ & wHewe fFar
MY Fom 7 7 AW (7)) S
TqT | SEH IE A% A 97 g
faar & —

“Where a producer of sugar or his
agent fails to make payment for the
sugarcane purchased within 14 days

from the date of delivery he shall pay
interest.”

he shall pay interest on the amount due
at the rate of 15 per cent pey annum for
the period of such delay beyond fourtcen

days. grer” @1 A%F & T FT AR E

“Where payment of interest on delayed
payment is made, the canegrowers’ society
shall pay the interest to the canegrowers
after deduction of administrative charges,

if any, permitted by the rules of the said
society.”

wafrre wAfEds ol &
AT M FEE YT AT R
foa¥ ag www=dz 1978 # o
e A | O 1 s L
fF =@ oz L dga feamr oW
Fa i framr gr feam mmo
i BT e A9 1982 & FaATH
& wara & w1 o R o—

“The enforcement of statutory provi-
sions of the Sugarcane Control Order,
1966 relating to the payment of interest
is the responsjbility of a State Govern-
ment who has the necessary powers
and field organisation in this regard,”
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g & & AR ITH
| St fow fod 43 &1
& fom

T F
afeu |

3

%;gma
K
:

1731477122143
231374
EFREEEE

S PFEESHE

3 E
gsiﬁ 23
EPERPL

®, 1966 & Wi faar T oR
q g@EaR ST gHT ¥ A 2 A%
w o & e ag geen A
W @ | AfEE A § Uy g
q gfea e & fF 7 fomit &
guAT HEH! FT @ ¢ fowH TR
aug A gw fom woEr g geEr
oo F fad seag fEr st

# oo weaw ¥ HAT S &r
ag AT AEAT g arfm qE wer
% Fr5 guAr g fwelr & R sarer
X aF F @AW fFe-faw aw ¥
@M W W W AN T ey
¥ & 21 $@O F d9 ST
qr |

“As per inforination available with the
Central Government, only a few factories
are paying intcrest to the canegrowers on
account of the delay in caneprice pay-
ment.”

“No further details are available.”

qe WX & am A fedw uaRaw
LA

“Necessary aclion in case of infringe-
ment of the Sugar-cane Control Order has
to be taken against defaulting units by
the State Government which has the neces-
sary powers and field organisation ”

CHAITRA 9, 1905 (SAKA)

M. of Food and 702
Civil Supplies

q BRI WA FeSfegaiag
¥ wert & 1 framl o o# AW
IT 9T TEAT G | W WS A
aEr g |

it fawr ag : e fam @
TEr |

Nt wowew gaw . T fe,
o a & Fg W E | AEOA H
& v ®Y A Ad e, ®@e
TEHE AT AT WAT § | A ¥E
firamt #1 782 w & 1 T welr o
# Faen wgar § OFoow ¥

15.00 hrs,

A e SgdE wwAT Z, I
aex fwar omar @, #R @@ W &
q9gT W1 3, W =Ifgm wH
20 %o 50 ¥ FET AWTAST T
2 o3EE | W 9l SEEE WE
CEABIC I E 1 ) R R L
17 ®. 40 G T E a1 =
yoig fagrmam @ & oow wdw
Jaq arer fast & o97 &7 W@ g

g T FIETL F AT T
ey o fad & s fedafoe ®
q@d] £ 41 g\Y qAw A A §,

3
g
|
“'1’
|

A, 21 W EE A A w3
SIS e BETREE 1L L O 3
fosit & av ¥ g w@r W &

af aga o faell & smET Ew A
wi fr oagagh & f5 ool
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[ mowrF gda]

qr @ 7 fafew s 80.90 wT@
ar 1 FO€ T AY gmar g fasl
1 oAEmEr &1 3 HEwd ¥
FE FE@T E AT 14, 15 16, I
e ¥ qzarg GEe FT fifad
wm faw ag T smo faamm

15.02 hrs.

[Surt N, K. SHEJWALKAR in the

Chair].

qOA FEr 17 ®E 40 ¥
Tz fram & 1 ar ag o FEd @
fF gw i samT TR 1 AT
St AR 16-2-83 #1 vE@ @,
ar 89 w9y 9w H SOH g &ET 91
A gasr gfafafc sum 73 @@
WY §Sr 47 WT 73 waE fewm
&7 @ fawm #1 w5 fear mar 2
R I 9% FEATEET ATE & )
AR qH ag wad fwan fF o
Y& & av « faidq @1 7 feam
| fast &1 afaF awar &1 o9
wift s9 F F oqvEw T A
T 17 w40 Gy wfg faEea
AWAT § | TG AT F1E e q S
T AT AR "vEE & A Seea)
G CUBIE S S A GG
gfeq #&F &vm | W §@F F mer
fed & wow # Tw o@aE A
pmerni & fad atasm FE0 Ay o
TFAT 2 | T §F A AOA 20 Fo
50 48 famm \ T @@ ® fAw dw
F qW FW G W, I A IALEA
T H R GO S oW AW
FT fad ? #ix g w& sfaa
ZOT & | g ;AT § =
M &Y | ®T AN W 9T e

i*"'ﬂ"’

& fgar ar " wr owdar ooy
@ smar s w4 fagd A w@
Y B 60 TTHT AW FY & frrg
gE &, atHr WA dAa ¥ wIr gun
gATL UF WAAIT I A 3@ AW
F Ak oA fFAr 49t | 1978—
79, 1979-80 ® a1 JIHFL H
SHT W qAT &AW HET war |
Y Gy F Ff9F F 707 39 fowe A
A AT & Fad TH adT @Y
2 & o s frerd &1 arew ar
@ e

T FE qTE 1 g9 fae smg
9, qATE HIX A qF AR
fud s@, M€, W TF T
CARELENI CIC I LB S L4
FT AFAE FAT § F(F AFUT T
St FEz g ATfey ag @ fawerar 8,
IAY FH 7 qTEL, 6 ULHE A1 fasmerar 2
e &1 T aw faear &9
TIAT HAFRIT FToavg s famr SmEr
¥ ¥ a@gT 9 WA 93 F af A
arg fEar 2, waw & Sf@ amwg
fFmr 2 oiT Uty TW g3 ¥ W
qE FT Wl g f& oW gmem
Gar 7 g T f& s SFar o
F qu a1 R 9% 77 § AR
foamat 1 avama & o

ft gATY =T wEE A S A
fear o1 f& Aifg gt S &
ga Mt vg Afg ¥ wAw A §
ST WY WadeEaT # ogars 9,
W ged waAvET F oaag 4
fe o @z ifenr W @@
oA IH 9 u¥d Jgr fEar
A 39 Afq & qra ar s fam,
afsa moFr fag 7@ & | 97 W
ot Afs azdq o faa qEdT
it =TT FTHa™ W 1 daw fraw

q
P
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F fa% g 20 gf FEFA  FATERX
25 FAT AT TA¥  FW
FE g AE g

Tl F FIT F i F &
weg 3w fom wgmr f& wgtw W
FIET U0 o  Hlo &  ITg-TTH
geaw vz # f@mr owan o 9a
Fma  fafasy A feaiza g
I A H gAAT AT F OATIAT
agiarag Fgagar F Fwga w0
w931, foaFr sAar #9931 FIF
g ot f& Fwatfes F Anaw d
% T G w8 A v
W F 7 OFAMA FEEATTHT  ATET
9§ | AA F G4 IET gIW
T fagee #1 aE qar 8 1 A8
FAA ZATL FW AT FFMI T AT
TS AT AT AR F F F AT
¥ AT 9T W E

F 7z W FgAr wgm fF e,
FEAT HOAF A oA H FEAT
g, 9@Ea At A&, qg @9 HA
MMEHE MWL UM AR
FI0G F IE Gq AW A9 FH AT
W@ 2 gare o T A g
Fr adr zErd @Y, gAEr faard @
FwAr arfgn 47 Efew wd 0w
FA A oA § 48 §F qWA 2

AT F gEE  aifafeww fa
T @ wi § qifafeww 99x
w & Ad afew afafeww -
I 9T | # amodr fAmg sw 9%
7 @A qEar g

stomyg ITAq @ AW TATAS
9T
185 LS—23

CHAITRA 9, 1905 (SAKA)

M. of Food and 706

Civil Supplies

W owNE™ g g st
TTga o A I A g fF oA
EA 9 gwa FEr § | A
Fg & fF oo qwafor ifad st
qEt & st & afe W aw X
Fifqd f798 s@ar #t AE qJFa=
ag o

(zaaema)

WX H geafew Far T@gar,  ar
qas ATg & wgar | H4 ad |
JIT FE 2, WT GIA H A& T
arET FfeT o @dr # )

@ET 9% F1 dw ogfuge
FHIfeAS ¥ a8 WA, #w w3,
f& gux maswz ® A& &, AEA
fafemr s & &M w1 "TAAIR
¥ wgT F A o#1 oz 9T fA4¥
Wi ggar g |1 # fqdzw wow
A g fF @@ ow @ d|
st @ adF ¥ aEmwm Ay
STt wrfgw 1 gEEr W gEfaae
FAIEET AW FT FAAT 90T 0

UF AT IS F q&r Frfoqy
1 oa@ FE g | FEAr  FHrigar
asEw  faFars awwe w wE &
TR O AZT AW R @ T F |
za® foar gateam ¥ Eew @,
W o #1 F  A@ar § AT
AT AT uafagw  Fqifeds ox
& gea Argd zafac # ag  wg
W=/ g

o g# fe g@wa wrETAr
sigm fFowa war feaei i gar
F AT AWM I | AT IH AT BT
TAAH  FL f6 SHET AT TET A
STEF | TAr Rt # o ATt
gueqr 21w & wfkg A Sy wraw

T e R T T T
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T oS R oA few TR &1
gar & wu% faw  fRaEy 1 10-12
TQ  Fied &1 aw & fremr &
TEHT qTE T wOEr e 3
aifgr | RAY uF gA F oo@ETE H
g g A1 5 ¥ wig wRw A
& W Wy ¥ FB qEwr ad
T g &gt 9T OF A% FTOF
fafrm am oo T 2 &

T A
SOT WIW & fqu SET &% FHa
(FT T 7 |

a8 W= gueE 9 faear
TE 7 AET S FT e fRamn
wTEET 4T oF A fee g

CECOI Ll SO o B -
qE-a19 w9 g g F1 S feeaa
afww fF o9 aF frami &1 a9 a
§ U q7 @% feAml ¥ fEeTw
FH W ager W TR AC | A
) ST gEd € SAH  UF a<E af A9
fearat &1 9we W FW@ ¥
T THN  TE I @R AL AT
FN eI A AT HEE ST R

Civil Supplies
LIRS faselt &  wawmw oAy
w1z faw wr@ & 1 @av @ gAT
aifer |

T WeRl & ;g { gUHT T
At § fFowew oG8 www o
giffe & war fEAamt & aweni
FITA I FAWA @ qH |

S =wera™ WAy (grava)
gutafy St & arg  ud AT
AT watr §  wEfuw wgEEl
F AT AT wwgw we g K
o wmar g frag ag warem g
forerr gt wvaes 57 3 AT SAAT T
g ¥ SEF Saw & T Er
aT AT, BT F AT AT ATAF &7
ar azT T AT T A AU
AT WX AEIH  TEIAT AT FATE
FY famiarsr o arfaes = warew
w Z 2 fyg wFw wwm ooE ¥
qUE-AET 9% T A OH WT A
ggd  Farge o TAT 1L F AT AT
gt W AR A OF a%F gy
AT AT W g IEr YRR &
Wi arg fam & s mrerEr
g Wr g fq me =i fawer &
arfaat 1 g g W) quaar §
qiT 7 W gt W § ) Fe-
N wEeAT FOZF 0 H O ome
DAA AAT AT WG | TG0 HAY
st gfewr  wfy #r aurd
W WEm g, fawge &Y werEa
oY WINE SE UF FERT 6T qew
qAY F AT TRl 97 I AETAT FY
forrmardy &1 & 1 wF g fawmmw
g dar W foew gwa uew
gar ¥ UF e WA SETE &
gaT ¥ F3r o9t K 3@ A W AT
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Y, WrEAVEF  FEgEl A, THS B
@l ATF M OWMIT IF aATAA GO
"R T g @ & A Y 7@ fae-
AT ¥ g of @z ¥ am,
ST gwe gaw, fagw ok feedy
¥ 300 #T 325 ¥y femew 9
80 & 90 ®7 fAEy ¢z FT 210
wv 215 w7 fmew & W WA
9 g g—-afz gl T
aEEr ¥, T fewma &, zEY glawr
& F fFar a7 6 &Y uFoHTo;TE o
HIT ST 0F  ggy fme g—faa
JUTAT § frEey TEd ar, faq @i
T qEA H AErHAT gl @ 8,
maz ga fFr @ @ v v
FTAMFAT T FFT F20 fqean |

¥9 ag oAt g fom AT aww
oT F OATEAR T T gH AHAIT gaq
g T W FT FAAr &7 A
T Eﬁta’r%nea'rgl‘mifix
ST HygT  FIA ATE AT, e
F mafar = g9wp-fagar & & s
oz gfwifsa g7 &, waaﬁm@’f
g9 #w FT, goEnr sfawrtar
1 fAeAT W ¥, FAT-gar FTT @
€ | W9 SEY NIW § WEE &
E-F-z% fage § Fo=Fd F wq
¥ AwE ..

SHRI AMAL DATTA (Diamond Har-
bour): On a point of order, Such an
imporant debate is going on in the House,
and there is no quorum. Only eighteen
Members are present,

MR. CHAIRMAN: The hon. Member
may resume his seat because the quorum
is being challenged. Let the bell be rung.

...Now there is quorum; the hon, Mem-
ber may continue his speech.

ot wegare Weat ¢ o &
ag fadza #7 @@ ar f5 aga a3

CHAITRA 9, 1905 (SAKA)

M. of Food and 710
Civii Supplies
dam 9T 9T ¥aw ¥ faga ¥ wwEw
#r a@wd & W & | FE ger
FTA AN AN, AT AW T
F oAl § 99 iF FV € oW &
T FW AT FT ovE £ 1 A¥ ar
aaw & fqu amr o uw SW §
affn =maw 4T F ®T A OSY FAT
qeaT 2 9AF fqU ¥ SreATH ey
dm et & 2T & FEOSE 4O
FAT £ W A FAAE AAR
Fa & Smw & FE 9v woEmw
ar  FAMEFET AE0 gEAr I 3F
FEEET F HTAT 9L THT JIA F
faai & wmEw #1 a=d w9
axr qfem o TEH O oawwmd &
JaT S3w A7 fagew o W o
X FHEqraw W II 4T HIT AR
AT qEA /AT ST ¥ FE a€ET
¥ gowdt EA ¥ [y gea waw
A F AT H FF 4T | ¥ AE
VT JEFT TS S0 F AT EF
TUET A & ale W Sed| 8 Jear

g9l FIH FLT A ATEO |

TEr AEY, EATT THY NIW & ST
TAFT AU @a gar g, g
dyefrsila, @EEITEE,  AEYR,
aafom aifs 24 ol & Ao
& far == @ oz A oo
g3 g F1 AT TET & WY IIATFL
T/ TEA H FE FIH AE I
WE | WEE T T ¥ g
F & fao ow a@er from- & @
o & fao sEr aw@ ¥ @w FT
w & faw aw qm & owiw &
fag @qgr, sfeai, zra, 9farsx,
zifsrees 490 w7 A0 @@ d AT
F wd § a F faw oF frde
aFa g

ofya Aqrae AT JEEA A AT
st & fF e fam s wfuwfay
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[sft o far ]
1 me e § g -

afas Y 28 faag & a@pais &)
o g ¥ gfem 0 o faevea
@@ 2

g arg fem & ak § T|@A
@ fowmd ag araf & 1 W
Aadm w7 FEE FEEEd
YFW TT | T gseg §OF gAE
amt # dET FT @I FT FAT TG
¥ Sear | ¥ Faw dqg  Fal
SRa g froawdm ava fom S
st gew@ uatmar § @ FREE
& T @dEdr § | AR TodloHTo
sforai 720 g wign) W@ oA
oA S 142 ¥ Gg F WA
ofim fwar ar, J@® gar g o
fe 5@ iz THod(oWTEe F I
g fFgm @@ @ IEE OF0F
TRy aF q@ 9T @A TFar AR
gay faq 9% SAFTAE AL AT AT
gt gaia a1 fx fagsd @ a7
# g7 4 7 7@ U ¥ AA AT,
afF fEr o fema & &M ag T8

GORT 5T | THoH oFTE o F FHAIFTAT .

#\ faedl w7 8 wrefaal & weIn |
g |Ar A1 | T3 FY A AL AAforai
qa #1 TE IAW 9T A9 FT AT 142
oo gfaq fEaza, Rafia oot #1 140
M adg S0 FT 138 'O g
feqde & wrad @ar Tr41 91 T9F
ard @d aw w1 Az @
wew Hwafamn st e A
A fram @1 forerar & W A wopn
fraar 21 AT wrEm W ¥ &TQ
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Civil Supplies

i uF @ Fmy 9x F=r omar )
fex 7 dm Afmi @ w1 @
oifer 21 T AR W W N
AEARFAT 2 |

ig Faew wft T sfed T@
frmrmn 2w w e @ Wi e
T A M R S A
9 a1 wrefat & aw | fFaw
M g #t gw  fEar Smr
aifgr 1w & aRa Er e woer
Erac B T 15 S 3 - R A
afn ger ey oifww fFar s
arfem

To §1o dto # fFAMT & aFwE<

wfaiafgem 81 w9 3W F AwEE,

fasr, eefifasm =ifzs a@w a=
I A F1 FAq =7 fqfrmT #33 &
freg fFam woy STATET # F9T TAy
@ AG F@ | WG AT mAwE
2 fFuo dro o ¥ frm F1 IHA
gfafafacs @ wfew ) @ fo
qEAWF WX WH FIH FPW T
gy |

UFHIoATE ) &1 TATAT ITEF
A fFam & owert ¥ fau o
TE ot | HTS IqHYERIT W AT FT qaa
ST w0 & 9 ¥ gr & A <
%l YT ﬁ'azﬁ'ﬂ'} a’[(-[q'gr
e W T H ST IRTAT gEi
@ At fuew  fadi g § wmm
g fF mw F foAwew ¥
aga FW W€ ) fred Ay ag
#F1 fwre agen g S TmF am-
ST oW a@mm fom F g avee
gt wrg @ 1 Ff Harew ¥ sy
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wEgn ¢fe gl wew AER
A OF FUT 80 ATG TA HATH
WA AIfgT | TW AWT AW
60FT@ A WA A g @A
fewm & @@t F g wwr 2 fE
geferm etz A qfa F fag & g
I FWOFT  F 40 dT@ A AE
FHEE fFarmar g | A arai Fv
qEHET &1 FE AT F WA
Fr  aifgn o mwgE fAETEAT
=g |

fagoor gorrsft & A w H o A@T
% 9 #T faow F AT ¥ aga
ft aw FaE | gu frEz g®
gfF wra wwEr &0 FAET AW
qgE & fao w%araﬁmtﬁ%m‘
ofEds 7 mEwEar & 1 G5
T F FHE gae AW F OAIT
F I & WIT zEfAC ITHERT OF
FTEU AET g I | §E A 7 )
a4 gAML I AT F ST ZHE &
9% Aiferw AT FAAAT & 9T
o qFT Iq T F TEF
AWM FT AT AEA IT TANR TS
agt fas qar 2

# gAdg mar St 7 fAgaw
AT AT g R IR faaeor gorrer
F A A WA -9 GREqqd FEAT
afgd | THET AW 9ETT 9T @A
ara, wrfzafaat gge Sw # @A
aw wr fanfaat & fasar o

UF AT H AR EEAT ATRATE |
IR I@T AW H A4 gEL  gaAr
§ g A LIS ot 8
difeue arE @ afvee 5@ @ &
frafaqi &1 fAedt &1 39 ggi=
ATEl H I99sy A ZW & a0 W
qret g ag  faww g4y gatew
& Feada WIAT 3 1 gl A fawrelr o
q%quat g @H Fg faoedr &

CHAITRA 9, 1905 (SAKA)

M. of Food and 714

Ciyil Supplies
g @i ogr § afen fawed @i
e g oqu fawm R wdw
qfae & 1@ - STl 1 @
gigw 97 F@ & w1 faar
FeAY Fr AF gD FY GIHL

LI
faear  womam #r F@m i f&
3 foedy s1d9 Fwmd # T@
gfqam  wed fF S aF  feenfut
F qfeTd gwrE AGF gt ax fAEEr
F g ¥ ffr ot 9T & AT A
qEAr |

e 1 A I 1 B o
F oae & war o9r | faemEe & &
F&q WX HET AF WAFL ATAT ¥ F7
@ mwwar 1 ¥ AT § Wi
Fw@r g f& St @m @ qargt
¥ faamaz #@ & AT g ww
ITFRT FET AT T AT FT IFHT 302 F
TS FoA KA AT WOAgE A
A F 1 TTIVNHAIAT F qIT0F
aEE @A AT @ 2 i fremEe
FA AR AW 9T WA TF HFW
T W ¥ AF, WA qAEfy @i}
qF "R oA §9 & fawr
TF THW TS FE 2 WK
Sq A Wt 7 fAA@EE gefr
qIT FA-aw & qra  faware gaw
ar #qm feafy gt 7 owir @R
fateft z Fami T g fF oy
¥ & @@ owr F o X wwmar §
@ F WA HA FIE AT A qLAT. |
(Faam) ... .. s F &l g
fe ag® v awd & a@r A
SAT FY WA FTA AAT AT FAA
AMEL q94 AT IS T@HT
grar g W AT F F9F AT
g AaTH oA FI AW FEA D
fag dare adf § 5 mImH @
yam FANEL ..., (ra=grs)

SHR] K. MAYATHEVAR (Dindigul):
I am not against that, Ninsteen persons
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iShri K. Mayathevar)

died of starvation in Tamil Nadu last
week.

SHRI KRISHNA CHANDRA HALDER
(Durgapur): It was raised in the House
itself

SHRI K. MAYATHEVAR: 1t was a
case of gross mismanagement by Tamil
Nadu Government,

MR. CHAIRMAN: We are not discus-
sing Tamil Nadu Budget here now.

st FETH WASTT . FATR FO
frodt ow F AN 3B mEEAR AW
BUTY  ARATT F FEATH  FIA W
MewEr FAE R ozwm AWM E @
e 2

gra qaTat ®§ fadraz #1 aFT F
fae aw@r #1 faug FEAF FAEI
aifgd \ FFA FIAA TAHLT A OFA
gt 99T AT 0 o# 7 T OIW
¥ BuTed gHTHE FA F [0 FET
FAT AT 2 WX A g ° qareAt
#1 gATE ¥ F foT FAA a7
g =T @t N A ¥ F fAo
T 2, FFT FTT9F 37 T WA A
gt fear som @7 9F ww FWA
AL Frwd AA 2

o ¥ OF AT St ¥ FEAr
sgar § 5 st fqamae & foo
Y qrar ST IEE HET @7 e
qT T Wit AU FiFE Tg g
At & oftaw F qry faware wwar
g WR 77 UF FEWAT FMOE,
AT FW 2 AT OF SR ¥ fEeTE
gedl st W o frar o Fee
9T 9TE SRIGE AT qeF qam
93, SOF AWA T FT AL qFAT
aifga, @ s @ faemae & fao

A aF WF ITA gew _AT IFW
gaw fomae S arfE s
Sq-dfram & qrg fgware F &7
e

3T Wl & 19§ WIIET geqarg
AT E

ot wwar fas agET (ArEEmd):
warafa ofr, & war o F1 TEAAT
AIEAT ATAT E AT 1967 § F @
W®E 9T KA oA §gogamm
SIECEACL I ER I 1 Cn
THFT IR AN FFGAT T FERTAT
g wfFa s 97 w2 9T fEaT g
W@ ¢ 3§ gag fegfa sadr e
g, JarawEr a7 ¥ g fF For
¥ wrETEr FT odw o =Jrard feEar
THEF A @ ¥ Afeq 1 Fa,
T, AAAATE, qA FZA, I
seo, #AR fa@Em #r @1 =3z
feafg 2 5 32 faefi & & 26 for
oF & difeq & o ofesw gwe
gt zdmnr & feafa waag & 0 &
TAMT A+ G0 FA FT7 90 G-
e S At gEE 49 ¥ ) 3E
e feafa & 9@ gmET F fao
Har ot & fa@ ¥ 28 J&7 & 1 wfEw
org e fafqezz gar far o, afea
S ET & Agf gNm a1 gears wat
FF 7 K mOAr FAAT AEAT E
fF 2o § feafg #ar & 7 oq fear-
oA FT qA FATR g, g
R F1 a0 gar a1 wE e F
HTAL 3 AT 4 6 @ FL T
F foarg & sgaear A @, ¥
50 wm@ WY gy g dY
a1 56 /@ gRT ¥ fgErd A
AT §, TMHF WAEAT Flearzad
Te8 #I9, NeamTd A 7T E-
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1983-84—
wra W @@ g, fET o Ff Ay G-
ae ¥z W g | oEr M R, ag
HrFy qTAT AT F | HWTIHT & O
2 f& gl gawa g 41 gw oA
wfagAt & aed | ;v g saw ?
o ged 48 & fF arEwEr &y
WA W S ouE Ty E, aie
T ST W g wHiErT A FarH
922 FIH WIAT FTHAT FT OFET F
g=r faar & | zafqo afgw gara
7z &2 & o omg W@y £ fF oA
# dqama @z at qfw F1 faEor g
aifgr 1w fom feamtr &1 afw
2% & sawr ey gfaang Sfsn arfe
qRraTT FeT FF | ofwq OHT FEAr
7dT A8t & )

fggmm & F® TAF, @/E
smardr #1 aga Fer fgmwm g oS
wexw  waer, wweard, fEge,  Fae,
@, 3T W’ F ¥w fewm, =g
sy waare SfEfar w®Em o W@
g\ wg wiwE Fg oAfwg o S
ey fwfae ¥ w@rd, e 9% s9F
fqa wmaa Fig #r oHEr AT FqTS
g ? fmge #1 #m smAy ¥, ST
g it 2, FfEq SEF grawg W
Tg WEMA@ TF @ & W AAT TF
FI1E yaEaq FE g1 amr & 1 S
qWlageT TATH F, gl WEAEr &
FT FA W ey g, IAw @0
AT FIE FFH AL IAT & | T9H
FATFT ATAET AT & | THA qH
AIFT SART  AW IAT A1(8d |

g A [ioFr SEETeHe qrfersr
Wy aT e e WA g
afessft sEr A @faa gfaae
HHS T 9T | 9@ 30 IOl & -
aw  uyfmas  wafeds & W
uFew fege & 0 =91 Wi ¥ oamed

 CHATTRA 9, 1905 (SAKA)

M. of Food and 18
Civil Supplies

T§ wgl ¥ wrew wfeT wgi ad
feafs =€f & 1 @@t saR WA g

@ & 5 oaw Snedz arfadr
F2fAq, A=A ITAS AT FT F3faq |

wrzae fa=ifaat &1 i w9 @ g

g, SAR @W fifwg | ww qg Afy

qqAET fF AW F gAad 3w

qTFE AIA ZMT F & | WA FET

F W qEATE FT UFRIGEE AT

2 gy A0S wew fasa & fee o

gasiy # 2 f ows9d &1 3w

HaA B1A H AEN FT 7 AITRT UATT

Frar Iifgdr & Far fawa @W

gt 8 7

I=T 9IM F qeAT fEEET A
afgn, frere & a1 & 32 f&d F,
wfee 7t g g & f6 amaw wsa
¥ I sar aEt F sy 7 o fHaEt
F AT @I W AT, SAH
AT T30 w6 AT g@r feafa &
T OE 1 T F AT S R A
st AT 2, dg AT IATERT A
g fam @ & zaw fAml W@y
aFAE 2T W F | TR ATHIT
m'gqaaa”rg‘s‘% FE e AEN
2 W E | AT AF 9T F FF
or %@ g f& zaar o cam &fsg
aifs sear fRaE 1 g0 faw aw
qg 19 aga s&d 3 & feaEl &
ATIFTY "o fAaAr arfg& afera ag
faor @dt AT & 0 @ W A
FT a1 a8 @1 g WX @y At w;
otz 3% W@ g | SAqar o #
o W H AT FA TE F WOy
st g fasedy fa & ok sar
grEt & ot @ Arfa @ & 1w
AR 9z W@ & | frara S der wTar
2, IOET A W WY IEE ] §
I st NS feam adew e g,
IEE( M qTAT ST WL N
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[ Fwar sy wgwe]

oA ¢ wifgs draar &1 oaw
L oA FFr g fF yama-
el AW YT FWE | WY WA ’W
¥ dofifaal & zar 97 feamEr &
9T @ # TEdT WX AOE FEN
A =ifEa

34
/w
» w
=y
21',
i’

fomzer gFr =ifgdr 1 =W

g & ara st T efefme
wgary g, vO+ fau fage smm
AT | HOA HW g H R,
F% gl A F@ fF mEr FW oA
qgaT § 1 204 U faged, Fav sHE
A&7 AE AT FFar g ¢ Fr fHFEE
¥ zfeg @ fam o mFar & 7
# g =g § R ostw Eifaga
gfad #1 HETEr 26 FALTE AT A
20 FAOT A Gar F@r 2 1 ux
Ffaz1 w1 300 Fo o F W FF
9T 200 Fo W | UKo Hlo Ao
F1 @A Afgr--# T am &0
HEAT | WIEEAT &1 A9 48
Hﬁ%ﬁ@oﬁ"hﬂ'@Oﬁﬁcq
FT faar ¥ | F@EAT FT oAJ9S
yg #wr =g & ogo Ho Ao H &
g gt F1 A Smo o 9iE oft A
WA § @I Fw L, OF @RE H
W FEAT ARATE | OFo Hio HTEo F
et ¥ € § oo w@r 9w 2
o famsay, maqax & fasmr srar
g W & T9d g &1 39 agr
4% wm@T & | WA agl 9T "9
#ifg <@r 50 z@ WX @@ o

50 =7 AfFq @99 Fg (W & Sir
WA a9aT g ag wy omar g 7
I wEF gIW FT a § |

ﬁm%frm’i’rqwso dro ﬂTfo EnfciN
A g IR AWM FEAT AgAT |
uF Faara femer am @ wgT
gel TW, IgH G T A AT SATAA
g o uH 49 q sgTEeeAl qUATEd
# AR fedam foemr afea ww
T IFT @r TH F OAHAT g
gt fear agr @ 1 moEr goTea
gt a1 dWr 92 9T H A4l @
g

STET q W AT AT FT qaq &
qi? St 7 Famr g fFfFaw s F
YA F @Y ZiETE M7 foamw
¥ AFqE FIATg | FaT 1980-81
H 746773 FT T FHT—RG HIT
gifiqie ® | whA @9 7
& 44 FUg FT 9T AT | AZ AT
g F@w &1 g1 W & 1 zafau
THo Hlo Ao FT 7 gW&d F7A F
fau #Ew sod s =Ry 1 oTw
ey HOoWT ST W FEW SIEd
SAFT A THAA A |

YT ST WeWrE & Aifd awaT
g 9uF wag H W 7R B w0
g | of\|w Fae dar w WAl #
g 9T ATHIET g g, I
o FERE & fac 9 @
g afsw gt 9T feeey ® F0 =y
FL F—ITHT AT FTO F 7 A
g ag & & waw agt @ oawr ®
ar #z faar f& ofvsw dma g@r
& gaar W 3 faar afew oWy
dAmEfa #1 ol @ frad afw ag
FIET ZTZH 9T AG TgEAT g | W
W TFIC &1 VAW FET § IEET
ara  fear s Wiy
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Sgr a% fagre &1 qaew g, A9
@y aa § fF fage & @t &
feafy & o 7gr & @R AW FT
W@ & fF g¥ zemr maw faar o,
agt ¥ wr fafmzr & dwvisw o
wT gur & afew W oW AW OF
FAq @ E AT Fey g & ogw oA
3 |

ara st amfos gfa Aama §
Tw HaEt (s weTIA @v Arg)
oY ower 2 faar 2

ot wwar fas mgw  wf 3T
 ArEEEE WET 91, g9 48l 9% 0
¥, g 1A=t 1 A+ A fa@ar o few
a@gl T HFA T3 AT WX gATE F
st swrfas & afea #m ggr 9% &= v
AT I[ATI T | A F HE-
g AOET qET F AT AT 3T
9T #Fg 2 5 4% w@m &0 agmr
aifgr | za% fau oM F9 & FIw
I AT E £ 7 ATeE # omWa aq
AW AT AfEA qF 9F Aw@ IE
q gafsm @ FO 9 aF AW
€F QU AR R |

qY F7 2—A TIHT AGAT
TE FET | W F qW 5 OH
WA ar faw & ar @@, #5 0T
Z[gEAr WY FL TFA g AT AL,
f& sy gy Ay agEr H AW
F wig ggaw &%, o & & ww
quAT fAFET 5§ 9 9
FL a9 7 WA 7

yfan a@—uas wa F  forw
fawm & freRerd @y sox &
g 39 & FeT A g ! AT A

CHAITRA 9, 1905 (SAKA)

M. of Food dand 722
Civyil Supplies

grit 1 afz mw & gmEE gEer
TE T & SAAT F WA ATS Sv
A £ & #®iw sgrar warag feafa
# gg=m omad wR ww o afdfafy
F AFEAT FA H Asfiwd w7 §
% FT AT | qq MY AT ST
qgH FI FGAT WY WA AT FEAT &
g9 SR FT oa™A BT FT IH AT
oEraAT &TAT gy | oEr feafa
g1 7 8, W fAa¥ ww uwe Hro
AqrEo F wEET FAFA JAT FA
wfeareat &1 gAME  #AfEr )

@ owsEl F oy & oA F
faum v wial &1 fai &w@r g o

*wi} vireg Wg qEer : (FTATEHT) ¢
wAE gy S, g3 % ave
g 7 amfa qfF fawer & St
A @ T #, IR qEETE A
fac & @zr gur £ |

TH W § Famr w@r g 5 aw
# w1, W a9, faedy &1 dw afe
frg ywe & faafa fFar smar &
TH FT qgd ¥ amar g fw, ...
MR. CHAIRAN: Have you given

previouz  intimation to the Interpreters,
because I find that no translation is....

SHRI SHANTUBHAI PATEL: Yes, 1
have given....

. ¥The original speech was delivered in Gujarati.
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gamafa véten . #wOA WA 9@
AT A A | WOE TR g
AT gy arfd S soEy wWer S
94 § & TEWz FT TR | AW
ey & av @RS F A g@wd € )

st weg Wi 93w de
gn felt ® Fw a1 mew €O
qwfew qfy faerr #1 st =i G
Fr g g H sAwr awda F@r g o
amfew qfs faam & erd g@
i, @i o, fagdr &1 4, #@we
SEY WEVAF AS FAGT qF 9gand
FT FTT WA FTH FAT g 1 IF
THFX R &1 g2 fawwr ager
gy faw 2\ gwta W agd
TElr g, 3W A SEEr Wy Aga ast
2 oy feufs §Ssear a1 wEEs
AN ggEmr agd FfeA F@ O
fex «t amifew qofs fawm 59 @
FY UTET T HIET ATE FLA AT arfore
FT W 1w F fau & Her v
T agrE ' E

qEEE A & S Fq9H
fagwor emacar 8, s@ ¥ afvadw
FIE AT FEEFAT 2 HIF 99 A
3w Fhwar of F fag F awo
IEFT QU T AW AL fAemr g
ors faaeor w1 w1 gFTAER &
g, weaTd  wfafadi & grar qer
am 99mEt & grer fear smar g
7 9s@ 2 f& gz wmear Fa4
geara afwfel & gra & #1 o9y
FifF =@ ¥ 8w w3 T sfEa
Fra 9T WX EF ART 9T WE AT
ST dF TEAT wEA |

UFo #o mfe F FrU famrAl
¥ ya @OE SET g 39 oA

I WA A wdw ¥ fau fow
THFX FT TEIT HIAET FAT g, I
9T T ¥ W & fawad @
g o uws # oW, s
# @WIT FIA F AE IT AT AT
mETEt # vEar g | et § @
T AT 9T qg FIE AN AL I
g fom 7 sgg @ wA @wE @
FET 2 | TH TFTCHETT T FTH
AFATT IS 3T § TAT FAAT B
FET AT WATT &TAT 9%l § | A
agrar F fay ag a8 mwax qar
WA FHATY @ AT F 97 qE AW
F gmAt &1 sqgwm fEar  smar g,
A ' F1 @+ fEmr osmar @,
fer ft o7 =@ wAR F TFAA
g &t w® a1 ag wAafaa & g
e @1 =g fa ggHveg fay
T A #1 fgErem & W@ oaqr s«
F1 3faq @ag ox faazg 33 | faa@
q ST F WOST AT STF qAHT 9T
fam

o qrE W wATS fAEm d
gae fear s 20 39 F fewm
fagm 1 sarar wia g gzAr @ fow
¥ uEk ar W A fFAey mEr v
TATAIT @A T, FAT FHL WT
an F feami @1 awaw gar @
Fifs ot WA faRai @ W OE
gg 9 ¥ gar fEEmt 7 ogars
giRT & FAE &1 sqmEr am
faqm @ gwr M F gl
F oaga F9 wg far WA §
wd W G3 FW O fRam &y
HgM @z, #1z qras gad, faars
Tar wagdl F fau 9@y @S FTAr
9T 2 | TAF A ®El FT IJ@FT,
feaEl @1 s1er 7 8 39 wEe ¥
w13 F AMEE | U drodte Y
sifer & Ffe seEt @1 madw

724 .
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yer fauif @ & wga @ W
HF ¥ 2@ qur wEA AR § OgE
¥ gy @ mwda @edl F GO
FT |

Ty FA % AT W W T URATT
FEAT | §H 800 8 900 i@ 24
grg ¥ FT WA FIT E 1 TAF
fa% 700-800 FUIT =¥ FT &
FAF¥ E | Tax awe Wiy fEmia
1 Wearga zar wtley 1 afe F
oy @4 A gawAr , wars Wiz
A A Wi wAdl ®1 AT
feardi ¥ fad g7t FmAFTL, 4B
d@iw, fa=ig & ;4eTET gragr a4qr
agfes ®mor sic wifas awgraar £
sqaTqT EiA OT¢ OH! HRAT W
=ty % ey date EM 1 SR E
g fadsf mzr &1 F=0 X7 Aqr
gAY fEardl F1 A0 9g=T aF T |

iz 3 T A Y qF I9
FBAT €| Alo 2-2-82 & @IFIT 7
draz faawma & fad s Ao
Afs a7 A9At2T 9v faa A zgawdn
1 wE & @z F sawrd FT 63
sfaoe WEr &Y & g ouTd &7 &
frafag weg aw @9t samT | qar aTE
37 Sfqoid 9T A1 gF AT K AT
st | faifam wea & de i arE v
40.25 9fg 9= fquifa faar qur
qqr @ AW H ®o 62,50 HfF
& 9T JEAT |

fgq v Aft & sw a@ av
MG FFAT AT GIAEYL, FE F FUE
frifesr wor &1 ez &@Wi 9%
ggeq F fau sfaq amear gw @
FT g5 § | frafas weg anelr e
# fagm w99 & A g@r 20
difiz F1 SOTEA &7 ATl wafAar

CHAITRA 9, 1905 (SAKA)

M. of Food and 726
Ciyil Supplies
gz oy & agw a & e
FTR § 1 A ¥ 9@ @de @ oufw
Gdt  70-75 ®o WAHT amar § |
™ gFR I Swar & fag ot
difz 8, ag ow 7@ e o
Fufrai €8 & 98 usatg § FHC
IgFT faar e SUAW FEA § |

4wy #3777 7 i @Az @ Qgd
yea Af 71 q77 az frat oy ) fd
Faa® aw g o o Afg w5 wT
faFa1 g1 AFET STHAT F1 AW F( FGS
g IR AT & foran A | T g7 we S
#1 qurzar v aga el 1 AR
I gwre Az & Afg @ W
FEaaT  gnm Hits  FaweE Sify &
TETTHT ITUTHATHI FT WA §3
w g |

frifeq wea oz 2o # adw
FAET AT FIIT A AT OF Afq R
FT & 1 uTo o o FT faal graw
T SFIT AT w90 amT fwAr smar
2 | afer gy faasel egEedr =y
gfee & o ATFWATT THE | AW
g @ SFI F Sfad I &1 Fasr
aiat & waa e, wwgd w1 A
TEAT &% F | WX BW  HEETA
gfafadi & gy wial ® WSt &Y
ATIN FLH FAS AT fAq<r FI7 #Y
fasErdr  SW®1 A9 a1 wEw
qEear @fad enit | @Eae & fag
gw faRef & 9w wiEgw gma §
fra & fau zd %7t = faRw
A A T3 £ | qA W UF gAAT
fast & f& fagm & #% o0&y Fafqar
g W gure Fm Fr A faet &
qEgar & 4Far 2 | J g faai
1 GEEE e, FEd g mif
CECIENIR S - B B I - 0
gel F A FEAA | T A A Fy
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[ s wi q2a)

gaf § &40 qur wOgh ¥ &4 H
frger gor a9 agt SFW 1 WX
BN T IEE & ST FI Al
W SRR & Fmar & oaNitE s &
gardr dmiT fwell at mem faeneft
fadeit war &Y F=a g, @@ AT
F1 TFE gL AT FAT AFGAU &I
worgdr fAer &&@

16.00 hrs,

e ¥ ogew @ ® &
qEA ¥ Ay TR g &1 W
# fau T F@IT T FET TET
¥ @iz 7 WA 4T Wag WO @0
# gror FEm & Fw g
™ @id 97 WEmula & frEr
FHOT AT AEAEF  TEIAAT TATHTE
qg=TeAT |

g T AT w1 §EdA
FraT

A FrgTE  oTiwd (sa@agy) ¢
AeAa awrafa @EEm, 35 an #r
qTET F aATE, qi9 GHE€d A
¥ @@l war aqW & ad HIT
faRel & @@l war w5 A9 F AR
HqIS ST WITEEd &1 @WrEra &
. feafq & @@ @ wem W oW ®EA
# arge w4t @1 fusg & 1 9w AW
faqer & @Rl ¥ agT WG I F
ga feafs o wwowr zmaAT ¥ 0

ey 2w o fefy #@iw
A 2 "I W WRW ¥ WEn
Froer faer da F &%l W 0@
§ wgi ¥ wim, wifzaE 7 gfew
W @ E AT T WA IAT R
froxr 15 fam &1 0w feemm 20
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wayl &1 fegra amE ggE@a ¥
W@ #Egd A AvET T quT
F AW qE A TH W FeWT
FL Ra g A amaa ® ogew
fFadY gng & 1wt @aEr am
F UF @gw ¥ F@r 5 ATy
& A AR FEAR AT W& &
Ha W #1 Wigaer F F oEE
I H UF AN | ARA F
gezet faor ® wF fAare qgEm @
IEF A UF g ¥ aify arf am
#1 wifears; wfgar @ & a@eg-
aeq T WY E | fSer memer A
qOA oW 7 FE fF aggwEr &
A7 § 0 F 39 oWa § w9 607
agi A%< @ & daa & faarfaar
 @mEr, dfsar @ @ oaF @y
T IAF A T waE T Ad gd
TU NFIX Fgd A4S q@EE ¥ I
foor & & wa & "7 F 1 %3
FrOqEAT #mt efemr ¥ werT
g AT G 4 | mEy % gw
A7 4 fF @ " a9F F oawa
WEZTEATZ 9941 @ | 9% A §A3
¥ g f& @i ¥ oww a9s
Fae wmag 21w § wmifa arg
F1 oA & faar w 39R qar fF
yoRr g F1 "L g o9 fam &
U E, WOET WA URW ATEA A &%
ggar & 4t g 7 IR gae
fear f& faw &r fadr am@w #r
FgEar fw= & | gAsT agr wAe
qar f& 25 a9 &1 ag w@ § q39-
agq #T w7 o W7 fas v fFar
aEd WL 1 HgIAaT &r g 7
Wa 97 X 9FW0 A1 §44 § wvav fF
za afgar &1 & AT A@AA 9T HI
qT M At 8 A 4@ AaEm
g fager O uF  fFEr IEF w3
qv 9gAT, @ W& ¥ FIG FT AT
¢ | gAY UF g WEIRT A Fg
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fo facelt % 25 gad ot § T EF
afEg wwar & 1 & sgm &
T W wEET IAAT A FL
wen w3w # v gfenr e 2, =@
F ooF warey & A AE AarAgar
T 59 g9 ¥ 0% S5 geAT & S agh
F faarft § 1 wF favaraa et
fm @ & afus A AW
agi 9v 99T g § 3w fEmEr
fraar fesm &, ag @wsA AT A TH
I oA |

THE MINISTRY OF HOME AFFAIRS
(SHRI P. C_ SETHI): 1 think the hon.
Member is referring to me, I say the

charge is baseless,

sl atd vA e | F feer
& & & u* @ ot ggr Afamza
# a3 gu § A @ Av oY
AT ATAAT ATE A g1 ar "I qre
F AFAT E | FA-AEET H G679 g
Fifs fasrgr 9e #1 § \weE" &
qTq  qTT FT TARA KL AMET AT 7T
oifa gt @M | AT FIAGL H T
FI CFTH @2 AFAT § a1 FAT AET @@
TAGH qTEH 9T AT AT W7 g7 AF
gEar g Aar g I F f aga
AT a19 gRit | & Sgar fF s
q% Weg WM F @rT &1 ATHAl
g7: fq=r fFar s@ w9 A
qIAT q@ qfE @A §e AEr H
qFATT & AF |

UF WIS A9 AfGd | A
weq g2w ¥ U fFAr wEa #mR
ww feer dg gfvafre afy am faan
a1 W R Fe famt #T o2 e
AT UF AfE F OHF WG H ATHT
foeit § s &7 A= ¥ faar @
W R wg yw oag war 2 f&
FH ¥ FH 450 ATH WIS UF HISHT
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o e v & @y & @ @ar
wifgy | 9% afoiw § wew AW
# s Far faar AT 4@ & €AW WiFS
oOR JIAA § W @d fawmw #%
a5y ¥ f& gzt mwe A feadr
wage feafy 2

@ gae feam # faew @@
7y 1 1 ag ma awd w1 frew
a1g AwfauT &1 g1 Ar wwHIHr F7,
gATH 91T WA 999 SATEl
an § e s g g #iw
THaT g FT owrd 204 wo  famv
AT g ORI T a9 A 230 Fo
femrem wgr &, 99 fF 3w & feamm
FT 142 %o fAgr s <@ 2 1| =AW
g arg # "gg fawer w ardr
F AEME § L 3H 4T AT €A H
wmFe O w2 fe gar feEm
F FT F F7 200 vo gy fAged
g &1 W7 q7 4T =0T |

Fifgut &1 T Fat g o
T 9&l, wEAl, o Foqg
Fg1 amar € f& g A e av ahT
F1 7€y fasr 21 fogd 6 wdA &
FOA F O A A HOHT wAT
st w1 g7 fag f& rew w3@ &
QR UF AT F FECS FT AT AT AEY
gar & arfadt @A & fod 0 ww
& T@ qE AT | Wi A7 gy
ge & St uwm td g9gw 4 |
o9 WA A9 FL @ AME, AW
1 T ¥ whEr #1 wriaatr fqe g9 )
qeq waw § ad4 oAt wfuw g fF
320 faura gar- =21 & 100 A
afus «F ghaa o sfaafadt #r
g | ToH wI W @Ea g fFoaar
feady wirdlt @ 1 =w fadr anfeal &
faafasr & wsgyggar &1 S o T
FT FIET g F TR I LA
feefsr &3 1



931 DiG. (Genl), 1983-84— MARCH 30, 1983 M. of Food & Civil Supplies 732
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uF B @ am # afwemrg
F Ak { FFA WEET g | Aoy
¥ dW kT F1 oAEw Fr fAd 9w
@ & —amw, HWifsgw  Hiw e
fomat faaa gax wew faa w27 £
FfaFars FFR 7 gaa eRr  fusl
1, fS®% 20,000 To T FWTE
T 8, w21 2 & s HoEr
fag  #r  wrEAEw T R
STAT | T AT SAM AT FA E,
9% AMAATE T AT T Gl
g7 # =gm afnw =g @ A
™ am F fax wva frmrad f&
™ 9FE F1 fASt #1 ST 6-9-83
a% a1 gay fagr & f& e 99 95

HIEATES AZl SN Al AR ArgEH
g g ST, OF ouEw S 93
T & | ST ®IE AGHT  25,000%
¥ AOAT g0 FE W 2 IHAD AW
@ &1 T fgaar =fgw 0 =W
4T § HAT ST WA AR 3 |

ot are fex Fgar § B owew
siw & fad @, F@Ea [ FEA
F1 &1zr 7 wfud T

T OWET F g W HGAT W9
qHIE  FAT E |

SHRI CHINTAMAN] JENA (Balasore):
Chairman, Sir, I rise to support the
Demands of the Ministry of Food and
Civil Supplies and to oppose all the cut
Motions moved in the House on these
Demands.

1 congratulate the Union Government
for the record food procurement for the
year 1981-82. My friends on the other
side are urging the Government to supply
rice to States like Kerala, West Bengal etc.

But they should realise that FCI or the
Central Pool or the Ministry of Food and
Civil Supplies has no machine to produce
any quantity of rice at any time, Unless
the FCI procures rice from the States,
the Centra] Pool cannot supply foodgrains
to the States to meet their requirements.
I therefore urge upon the States that they
should cooperate fully with the FCI in
its programme of rice procurement frome
various States.

I wholeheartedly congratulate our Hon,
Prime Minister Shrimati Indira Gandhi
and her Government on the food policy
which has been well thought-out and which
has balanced the interests of the producers
and the consumers. In spite of severe’
drought in almost all parts of the country,
the procurement of foodgrains  during
1981-82 was 15.2 million tonnes which
exceeds the earlier recorded procurment
of 14.46 million tonnes during 1978-79, I
would like to draw the attention of our
Hon.Minister to the fact that there is no
coordination among the Ministries regard-
ing the supply of foodgrains to various
States. The Ministry of  Agriculture is
claiming that there is an increase in food
production, The Ministry of Commerce
is going on  allowing the export of rice

. to foreign countries. But. we have to re

member that our Hon. Minister once said
on the floor of the House that in case
there is inadequate supply of rice the
rice consumers would have to switch over
to wheat, So, the consumers will have
to suffer unless there is coordination bet-
ween these three Ministries.

1 would like to mention that edible oils,
rapeseed and Palmofive oil are imported
by the State Trading Corporation and are
sold at the rate of Rs, 6 per kg. But these
oils are supplied to the multi-nationals
like the Delhi Cloth Mills and Lever
Brothers etc.,, who in turn produce vege-
table ghee and r1e-sell it to the consumer
at the rate of Rs., 14 to Rs. 15,00 per kg
and the result is that the multinationals
and the middlemen get the profit leaving
the consumers to suffer. I would there-
fore urge upon the Union Government
that these vegetable ghee producing indus-
tries should be nationalised, Due to
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unprecedented natural calamities  like
cyclone floods and drought in 1982, the
rice production in the State of Orissa has
been decreasing. The open market avail-
ability of rice is also decreasing day by
day and there is heavy pressure on public
distribution system due to dependence on
it of a much larger number of consumers,
Apart from the target fixed for the pro-
curement of two lakh tonnes of rice, the
State is trying to procure rice from the
open market. But unfortunately, avail-
ability of rice in the open  market is
scarce and, therefore, the State Govern-
ment ig trying to procure open market rice
from outside the State but is it not avail-
able in other States also like Andhra
Pradesh, becausy they are also in need
of rice to meet their own demand. The
State Government has been repeatedly re-
questing the Union Government to give
more foodgrains form the Central Pool.
For the kind information of the hon.,
Minister, T should mention that the request
from the State Government is not heeded
to by the Union Government. The scar-
city conditions will become more acute
during the coming months,

The requirements from January, 1983
to December 1983 from the public dis-
tribution system have been  assessed at
*6,60,000 metric tonnes of foodgrains—
the requirement of the wheat is 2,62,000
metric tonnes. It is really most unfortu-
pate that as against the requirement of
50,000 metric tonnes of rice and wheat,
for the month of February, the Central
Government has allotted only 18,000
metric tonnes of rice and 22,000 metric
tonnes of wheat. Similarly, for the month
on March, 1983, as against the require-
ment of 50,000 metric tonnes of rice and
wheat, only 10.000 metric tonnes of rice
and 12,000 inetric tonnes of wheat have
been supplied till today, I would request
the hon. Minister to allot another 16,000
metric tonnes of rice and 12,000 metric
tonnes of wheat for the current month
since the assessment has been done in-
cluding the foodgrains required to meet
the requirements of gratuitous relief cards,
food-for-work programme, etc.

CHAITRA 9, 1905 (SAKA)

M. of Food and
Civil Supplies e

I am grateful to the Government of
India for having abolished the dual pric-
ing system in respect of kerosene., The
consumer will not mind paying ten paise
more per lidre provided kerosene is made
available in adequate Guantities, The hon.
Minister may kindly lcok into this aspect
also.

Regarding the requirement of cement,
the hon. Minister is well aware of the
fact that, in Orissa, due to unprecedented
cyclone and floods in 1982 lots of houses
and buildings. both private and Govt. in
Orissa have been severely damaged and
destroyed and some have been washed '
away. Special quota cf levy cement is
required to be provided to the State of
Orissa for restroation and the construction
of the buildings, bridges and culverts
which have been severely damaged by the
last cyclone and floods of 1982.

Before concluding, 1 would like to draw
the attention of ownr hon. Minister that
the foodgrains are damaged in FCI go-
downs due to inadequacy of godown faci-
lities and also warehousing facilities by
which thousands of tonnes of goodgrains
arc being destroyed. The hon. Minister
may kindly look into this aspect and as
far as my informaticn goes, in reply to
one of my questions the hon, Minister
said that in the last 3 years 40,000 tonnes

of foodgrains including vegetables etc.

were damaged or destroyed due to lack
of godown facilities. The State Govern-
ments and the Government of India should
take adequate steps to tackle this problem
in the right earnest so that necessary go-
down facilities may be available to the
FCr ag well as to the farmers in rural
areas who keep their produce in those
godowns.

With these words, T conclude.

*DR. V. KULANDAIVELU (Chidam-
baram). Hon. Mr. Chairman, Sir, om
the Demands for Grants of the Ministry
of Food and Civil Supplies, I would like
to place my views on behalf of my party
the Dravida Munnetra Kazhagam, I am

*The original speech was delivered in Tamil,
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thankful 10 you for giving me a chance
to participate in the debate,

At the very outset, 1 would like to re-
cord my grateful thanks to the hon.
Prime Minister and I would like to con-
vey my sincere compliments to her for
having visited Tamil Nadu, in the midst
of her multifarious engagements, to have
a personal idea about the seriousness of
drought in Tamil Nadu. On 28th March
she was in Tamil Nadu. She assessed
for herself the drought situation in cer-
tain parts of Tamil Nadu. She did not
end ner effortg there, Her great gense of
humanism and her commitment to the
cause of common people made her an-
nounce the sanction of Rs, 10.0 crores for
drought relief measures and Rs, 10 lakhs
from her Drought Relief Fund for the
afflicted families. She has also ordered
the supply of 10,000 tonnes of foodgrains
to Tamil Nadu. Sir, on behalf of the
people of Tamil Nadu 1 express my
deep debt of gratitude to our hon. Prime
Minister who has proved 'er concern for
the common people by both words and
-deeds,

While participating in the debate on
‘the Motion of Thanks to the President’s
Address, 1 had given a detailed narration
of the woes of the people of Tamil Nadu
consequent upon the failure of two mon-
soons lasy year, and due to inepy handl-
ing of power generation in the State by
the AIADMK  Government of Tamil
Nadu, 1 specifically drew the attention
of the Centre to the inefficient adminis-
tration of the State Government, I wanted
that foodgrains should be rushed to the
State to save the people from starvation
and also demanded sanction of ad hoc
amount of Rs. 200 crores for drought
relief works. Our Prime Minister’s visit
to Tamil Nadu hag chnfirmed what 1
had stated the other day in this House.
Similarly, her statement about bad ma-
nagement of foodgrains by the State Gov-
ernment has also substantiated my conten-
tion about the ineffective functioning of
the State Government, 1 wonder whether
11000 tonnes of foodgrains would meet
the needs of the State in tackling the
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drought situation and whether the sum of
Rs, 10 crores would be enough to take up
all drought relief works in the State.

In my district of South Arcot there
were 19 starvation deaths of both men
and women. These are announced figures.
But there are so many starvation deaths
which are not known to the Government.
For instance, there is an entity enumerat-
ed as  starvation-diarrhoea leading to
death, I am a Doctor in Medicine, That
is why I am pointing this out. The
people may think that they are dying of
diarrhoea. Actually it is not; it is due
to poverty and it is due to starvation.
Thousands of children die due to starva-
tion resulting in acute diarrhoea. These
deaths are generally not known to the
State Government,

My leader, Dr Kalaignar Karunanidhi
nas repeatedly stressed this fact of admi-
nistrative  mal-functioning of the State
Government, substantiated by facts and
figures, on the floor of Tamil Nadu leg-
islative assembly. As pointed out by our
hon, Prime Minister the present critical
situation in Tamil Naidu is primarily due
to the ATADMK Government of Tamil
Nadu that does mot work. Due to pres-
sure of circumstances some people may
shift their loyalties to the ruling party
in the State. One such case is that of
Babu  Govindaraju, the M.L.A. from
South Arcot District. Though he belonged
to the ruling party he did not hesitate
to highlight the failure of AIADMK
Government,

16.31 hrs.

[MRr, DEPUTY SPEAKER in the Chair]

MR, DEPUTY-SPEAKER: You have
to conclude. You are the second speaker
from your Party. Don’t ask for more time.
There are some more speakers whom 1
have to allow, Your party had already
got one opportunity. Please conclude.

DR, V. KULANDAIVELU: Sir, I am
narrating the exact problem there in Tamil
Nadu, He has proved with photostat co-
pies of concerned documents that the
foodgrains meant for fair price shops in
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Cuddalore were sold in blackmarket in
Madras, He has pointed out that a bag
of rice fetched a margin of Rs. 50 in
the blackmarket. We have to commend
his courage. The other ruling party
Members in the Assembly complimented
him for his boldness.

MR, DEPUTY SPEAKER: What can
this Minister do on that? It is a State
subject,

DR. V. KULANDAIVELU: It has to
be welcomedq that 50,000 fairprice shops
have been opened, if the reports are
to be relied upon. I want to know whe-
ther the problem of 80 per cent of our
population living in the rural areas would
be solved by merely opening more num-
ber of fair. price shops. In Tamilnadu
even the fair price shops have become
the victim of rampant black-marketing in
Tamilnadu. The good rise supplied to
fairprice shops 1is sold in the market.
The rice mixed with stonesand mud is
distributed by these fair price shops, The
sugar is adulterated in the fairprice
shops. In my district, I know that Kero-
sene mixed with water was supled in
Gangalkondan village. Some news items
have appeared about the mixing of water
with wagon-loads of kerosene, You have
formulated the public distribution sche-
me with the laudable objective of serving
the poor people. But the fairprice shops
have become the centres of blackmarket-
ing, where rice unfit for human con-
sumption is supplied, The samples of
rice with insects have been shown to the
Finance Minister of the State in th Leg-
islative Assembly.

MR, DEPUTY SPEAKER:. Please con-
clude now.

DR. V. KULANDAIVELU: All are
heraing patiently.

MR. DEPUTY SPEAKER: Everybody
has got to hear whatever you say. Mr.
Kulandaivelu your party has already had
one speaker.

DR. V. KULANDAIVELU: Five mi-
nutes more.

185 LS —24

Civil Supplies IS
MR, DEPUTY SPEAKER: 1 cannot
give you any more time. The Minister
has got to reply at 5 o’clock, Your col-
league has already spoken. You say one
sentence ‘I conclude’ and resume your
seat.

DR, V., KULANDAIVELU: Sir, each
fairprice shop is to supply 20 kgs. of
rice per family. 1.3 crore’ family ration
cards have been distributed, Actually,
each family gets only 2 to 4 kgs. of
rice on this ration card. You can imagine
how the rural people can survive, The
people who feed the nation are not being
fed adequately.

When Dr. Kalaignar Karunanidhi was
the Chief Minister, he had ensured that
there was no stopping of supply of food-
grains from the State to the Central
Pool, But, after 1976 the State did not
supply foodgrains to the Central Pool. In
1978-79 the State offered foodgrains to
the Central Pool. The Inspectors of Food
Corporation of India found 'the foodgrains
unfit for human consumption and the
offer was not accepted. There is no
meaping in  the State Government
repeatedly saying that the State offered
foodgrains to the Central Pool in 1978-
79.

I would like to know what has hap-
pened to all the foodgrains procured by
the State Government during these years.
Sir, the Centre formulated a sound policy
for equitable distribution of foodgrains
throughout the country by abolishing the
ban on the mpovement of foodgrains from
one State to the other, Tamilnadu Gov-
ernment misutilised this opportunity by
sending huge quantities of rice to Kerala.
That is the cause of present scarcity of
foodgrains in the State. Then, the Chief
Minister resorted to the cheap stunt of
fasting to attract the attention of the
Centre about this. After he visited Delhi,
he changed his gtance.

That is why I have been saying that
the Centre should at least warn the State
Governments, whether they are ruled by
the Congress<I paity or any other party,
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that they are liable to be dismissed for
administrative inefficiency and inept han-
dling of important issues concerning com-
mon people. Before I conclude, I would
refer to the State Government’s misuse
of funds provided for NREP and Food
for work Scheme formulated by the Cen-
tre on the State’s Self-Sufficiency schemes
so that the credit goes to the State Gov-
ernment at the cost of Centre,

MR. DEPUTY SPEAKER: You have
to obey the ,Chair, You must conclude.
I am not going to allow you a single
minute more. You have already taken
more than 20 minutes. I am asking you
to conclude.

DR, V. KULANDAIVELU: I am con-
cluding, Sir.  Such serious irregularities
are taking place in Tamil Nadu. I want
that the Centre should look into these
things and set right the things in Tamil
Nadu so that the people of Tamilnadu
get the much-needed succour for their
survival,

st o ar afmwr  (Tadng):
AHAT IR WERg, # S gmal &y
o1 7@ FEar e gur AmAE
qT FIAF E | ARG I AT T4
F I g g @, SAR
ggna T g fF F zmma famam
SEeqr 97 TN FL | 9 W H
faqwor #itT Gy w@® AW &
T FT SH@MgE ™ fawm
9T § | g @y A #Y @A g
g @ W FE owwx & &
e @t fawmr 9T & 0 @
I gt = W @A gewr fe fee
fafreas & 7 am F& § 1| =N
o mEenr @1 & g @
o afes siy rfwfens, omag arsds
misfead ¥, s7a faams v oww
faar & | & su¥ fedw ¥ 7Y s smgar
g o W) AW A 2 ATE 80 FWAL
F 09 TuT F g@EW & ) wfow

ge ¥ wwifam g faaw faefye
gay STET | wAr St ¥ FEr fF
fagzor =gaear wsAl # e
g afew St gemweEr  afafy
T 2, SHF AT F A9 AT
gt St & fRgaw @Ewm f& ow@t
@-zq W AE-aw g afw
@ & W S@i 20-20 fEemEx
g TUH AWT 9 ar 2, d@l I
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Wt @z TaAHCE B meEaEE &

| Tfed TS T & W

T # & 9w F aww ggm

A arfd & & @A & fad e

TF |

IAT WM FT FET TRAT |
FFdl 2 @@l F @ MifE
gra difem & 1 agt #r ww
TET T F7E T 20 FAT ®> &Y
fadfa ggraar =T & 0 S@r W@y
I FEEAT &Y | g™ &S
Featfenw ey & 5, 3¢ 93w ALATT
LEE LR CUIE I R A A R
Froow &t o9 ¥ v fam § =
F oz w9 faeam 2wl @A H
sarar faear & 0 zow feemel #
T AEAW g fHEET ;OFET g FEAT
SUECHINEE L Sl U B
greq &1 frawon T fEar qa ar
amt # Ffeard @ o

a’w.e

gAwr foo’ ®& gy Zar f&
#F wafeqd, gEe & faems oFwT
g 8 Wi oE Ag @
gt faaom sggear § s @
;A g FHATT § ITHT FRaat ¥
ey fasy 8 7 w9 9ier AN
fY S%g g afe sw=ntal § Ger
WEITATX AT @ | g9 & WEr
UMY @F ATEgS W FEE wY
YFIT &, THET Al UF ATE FY AR
aon afiwe & 1 g & § A
Tt §, AW a7 ¥ @@ qed §
g Ffemzaramy a1 WA
§t gue am #Y JeTm § arfe St
it e T o @ o
AWM § ST TET § TET gl yAW
frm w8 1 =i oy @ @
SET W@, oF a1 WAl fEer & S

CHAITRA 9, 1905 (SAKA)

M. of Food 742
Civil Supplies

warfaE ara ¢ 9 sAw AThieaw,
ged, wwq Wil 3w ¥ FAT
FT I AT THY qTE AR A
Stogiz iz F¥ § FEwTd, W
@ FF F I AT W F, ITAT
fafma a & gom faedr =rfegd o

w2 % Tho dte mrfe Y

qga ELE 3 A I3 fAwewr 2w F
fox | afer gad o =wfaar, arfrar
g Smr g it ¥ ot war AT A
am gEr @ g fF 117 FAT To
FT THAA SIS AT T F F
EAT & 7 T T AW 00T FL GFAT
27 @ G ¥ WI AT AR 5 AT
% FT WL TFo o WTE» FT 2T

§ST | THH gaTT geAT AniEr | §E
FRAAT F A AW a7 g0 qAT
¥ wemr fafvma aw & fagor &
fadr 4 37 & | SR MW FTWER
e fyerfasfedy & %5 aw ¥

TER A Fr 2 fF oawma ¥ gaT
faaor #X a1 FEr @@ g &Y
gFdr & 1 ar ¥ wgar g fFoar

wfagt & sawr W F@ F fay
AT S WA #F | AR SEr @
Fgr @9 amEl ¥ 1980—-81 & 7 FY
1982-83 T FEI @AV, FEl AT A
gHIG T@AT § | SAC WM H 46
faor g@ & watfaa & 1 @@ 92 49
oo ag & wwatfag a1 gw wTavdy
¢ war 7A F afearg § aE WK
agr v feafy mody miEi &
7T 10 FUT %o fa¥ ok wfafem
TeAT WY WSH AT SmaEay wOAT E
e g wew § faawax ¥ agh
g g T A AT ST GEHE T
N WA ag IF I A8 § A
# IO SRW JATg & w4r | A g@
Y Hal FET FF A 777 T @
ez i arare faa @ & afew
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st 7w canz qf)
7z g@r ¥ faa f& q@ & fo@
TErEa 3w § wfears g1 W 31 I
TRY GTHTLA 164 FAASHTATMATE |
wq A@ ¥ T wAT A1 IR AT
et o1 fax wTEge T T 46
foeil & gar 2, 7z sEM AR
# gy oft & wrgarg, FIfqag 9a®
fawrr @1 F A48 2, T wETAy @
w7 8, aarfy sag FEgm & o=
sraEgt FTA | FHIET Aq a9 A9
§ | zafer fRdeR F@T AEE E

i

¥ war ot ®v Furd W WAEAT g )
W fawem & f fom a & W
®4 &1 g fFar g, ag fafea
2 & /Y IW @, I O
¥ wee &M g TR 99
AT AN HTAT aY

S g ar 99 avw F AN
S qgE I A ¥ W@ O T
Fug 9 fafrea 8% & #ev o
N ardE w9 ‘

*SHRI S. T. K. JAKKAYAN (Periya-
kulam): Mr. Deputy Speaker, Sir, on be-
half of my party. the All India Anna
Dravida Munnetra Kazhagam 1 would
like to participate in the debate on the
Demands for Grants of the Ministry of
Food and Civil Supplies and place before
the House a few suggestions of mine.

Sir, T convey my deep sense of gra-
titnde to the Hon, Prime Minister for
having visited Tamil Nadu and made a

personal assessment of the seriousness of
drought in the State. 1 welcome her an-
nouncement about the sanction of Rs. 10
crores for drought relief measures, Rs.
10 lakhs from her Drought Relief Fund
for individual families afflicted by drought
and the despatch of 10000 tonnes of rice
to Tamil Nadu forthwith. This confirms
her great humanism. At the same time,
this also confirm that fact that eur ‘'hon.
Chief Minister’s recent fast has not gone
in vain.

SHRI K. MAYATHEVAR (Dindigul):
This gives the impression that the Centre
was frightened by the Chief Minister’s
fast and consequently decided to supply
foodgrains to the Stat.

MR. DEPUTY-SPEAKER: It is for the
Minister to reply. He is expressing his own
views and it is for the Minister to reply
to that.

SHRI S, T. K. JAKKAYAN: Sir, the
hon. Prime Minister has also stated that
the Central Government would take all
the necessary further sieps after studying
the Report of the Central Team that visit-
ed Tamil Nadu and studied the extent of
drought in the State. It is more than a
month that the Central Team has return-
ed to the capital and bv now the report
should have been submitted by the Team
and the examination also should have
been completed. In the matter of a criti-
cal situation like this, where the lives of
common people are involved, there should
not be any delay. I suggest that the Minis-
try should take immediate steps in the
examination of this Central Team’s report
and rush all the necessary assistance in
finance and foodgrains to the State,

I woulq 1ike to take this opportunity to
suggest that there should be no political
predilictions in tackling drought situation.
It is being said that due to mismanage-
ment of foodgrains by the State Govern-
ment this critical situation has come about
in the State. 1 would only say that this
is not based on proper assessment of the
ﬁw(s. St s

b

*The original speech was delivered in Tamil.
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The hon. Member, Shri Kulandaivelu,
who preceded me, mentioned that the
State Government had offered 2 lakh ton-
nes of rotten foodgrains, unfit for human
consumption, to the Central Pool in
1978-79. 1 would emphatically say that
this is far from truth, The Centre asked
us to take 70,000 tonnes of this rice for
National Rural Employment Project and
paid the money towards that. This means
that 70,000 tonnes of rice were good and
naturally it follows that the balance of
1.3 lakh tonnes was also good, I want that
the Minister should clarify this issue so

that this controversy is ended for ever.

Shri Kulandaivelu also mentioned about
the prevalence of widespread blackmarket-
ing in Tamil Nadu and he referred to non-
existing administrative irregularities in the
part of the State Government. I would
deny this with all the force a my com-
mand. The pcople of Tamil Nadu have
immence faith in our Puratchi Thalaivar
and his Government. They have exhibited
this unequivocally in the bye-elections that
have been held in Tamil Nadu both for
the Lok Sabha and for the Tamilnadu
Assembly. The have given their seal of
approval on the functioning of the Gov-
ernment of Tamilnadu under the dynamic
leadership of our Puratchi Thalaivar by
electing with overwhelming majority the
ATADMK candidates in these bye-elec-
tions. In other words, it proves beyond
doubt that there is no blackmarketing in
Tamil Nadu and there are no irregularities
on the part of the State Government.

DR. V. KULANDAIVELU
baram): Sir, this is not...

(Chidam-

MR. DEPUTY-SPEAKER: He is reply-
ing to you, Leaye it at that.

SHRI S, T. K. JAKKAYAN: Sir, I
would also refute his contention that there
were 19 starvation deaths in Tamil Nadu.
On account of paucity of time, I would
not refer to official documents. But there
are official documents to prove that there
have been no starvation deaths in Tamil
Nadu,

Coming now to the point of mismanage-
‘ment of foodgrains, I would refer to the
fact that the Chief Minister has personally
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seen to it that the number of fairprice

shops lsmnudmthohabym

than 15 per cent—from 7,000 to 17,700.
He has also ordered that those gefting

Rs. 1000 and above per month as salary

are not entitled to draw essential commo-

dities from fairprice shops. In  other

words, the common people are enabled to

have additional quantum of foodgrains

through fairprice shops. I am sure that

this calls for the commendation, and not

condemnation of the efforts of our Chief

Minister,

Sir, I would say that it s political anach-
ronism not to depend upon the report on
drought presented by the populariy-elect-
ed Chief Minister of the State but to de-
pend on the report of some officials accus-
tomed to air-conditioned environment in
the Capital for taking steps to fight the
drought in a State. If the Centre approves
the assessment of the Chief Minister of
the State about the drought situation, it
will be showing respect to the people of
the State who have elected him; jt will
nurture democracy in the country. The
second alternative of depending upon the
report of the official team will in course
of time undermine democratic ethics in
the country. T appeal to the hon. Minis-
ter not to do injustice to the people of
the State. He should rush the necessary
quantum of foodgrains and financial assis-
tance needed by the State to tackle the
drought situation on a war-footing, I de-
mand that 80000 tonnes of rice and 20000

.tonnes of wheat as demanded by the Chief

Minister should be despatched to the State
of Tamil Nadu without further delay. One
who gives rice gives life on this earth.
Before I conclude, I appeal to the Minis-
ter to extend the much-needed succour
to the people of Tamil Nadu. I thank you
very much for this opportunity given to
me and T conclude my speech.

SHRI R. L. BHATIA (Amritsar): Mr.
Deputy-Speaker, Sir, due to the drought
conditions in various States, there is a
great pressure on the management of the
food system in this country. There are
three aspects of our food policy; one is
the procurement gystem, two is the storage
and the third is the supply system.
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So far as the procurement is concerned,
all the States are not contributing to the
Central kitty, although our friends from
Tamil Nadu, West Bengal, Kerala and
other States go on criticising the Centre
in this respect. I would like to tell them
that the States must set their house in
order first. You must procure and contri-
bute to the Central kitty, as far as you
can. .. (Interruptions). 1 know that is the
responsibility of the Central Government,
They will supply you rice if you need it;
if there is a drought, they will help you,
but before you criticise the Central Gov-
ernment, you must set your own house
in order, You should not be always de-
manding and not contributing anything
to the Kkitty of the Centre.

Now, the whole burden is on Punjab;
Punjab is contributing more than 50 per
cent to the Central pool, and if you in-
clude Haryana, the two States are giving
70 per cent of the total procurement In
this country. I would request the Minister
that he, as the Food Minister of  this
country, must emphasise on all the State
Governments, that they must come forward
and help the Central Government in the
matter of procurement of foodgrains, The
procurement policy of the Government
should be applicable all over the country,
and should not be restricted to two or
three States. This is very important. Pro-
curement policy should be enforced strictly
throughout and all the States should be
asked to contribute to the Certral pool
as much as they can. Take for instance,
the Kerala State, Ninety-five thousand ton-
nes of rice =re a regular quota  per
month for them, it is being supplied to
them. They have been demanding more
to meet their recuirement. The Minister
has permitted them to purchase from Pun-
jab and other areas ten thousand tonnes
more. The Central Government will always
come to their help; it is not that they do
not want to help them, but the States
also must come forward and set their
house in order, While the Centre is pre-
pared to extend all sorts of facilities to
the States like overdrafts etc., the States
<hould also come forward in the matier of
procureme it of foodgrains for the Central
pool.

17.00 hrs.

With regard to storage, adequate ar-
rangements have been made by the Centre,
and every year the storage capicity is
being increased, yet we find that a large
quantity of foodgrains remain outside the
godowns, and they are exposed to the
vagaries of rain and adverse weather, and
the foodgrains get spoiled. The Govern-
ment is bound to procure foodgrains fromy
the growers at a particular rate fixed for
this purpose. Last year, a very big quan-
tity of damaged wheat was purchased. I
do not know, whether all that wheat has
been consumed, or some quantity is still
lying in the godowns. I would like a state-
ment from the Minister as to how much
of that quantity has been consumed and
how much is still lying. T would also
request the Minister to increase the sto-
rage capacity of the godowns so that the
valuable commodity is not wasted,

Now, I come to the third aspect; and
that is distribution of the foodgrains. I
do not have to say much because my
friends have already stated enough. Again,
the distribution is with the State Govern-
ments. Here also I would request the
friends sitting opposite, who always
criticise the Government, that they must
ask their State Governments to set their
own house in order, because the distribu-
tion is with the State Governments. I
know, what the depot holders are doing;
everybody  knows  that..... (Interrup-
tions). 1 am not yielding.

MR. DEPUTY-SPEAKER. He is not

yielding,  Everybody has got the right
to express his opinion?  Please sit down.
Is it parliamentary?......... This is not

parliamentary. You have got your own
views, and you must allow others to
express their views....... So many hon.
Members were criticising the Central Go-
vernment, and nobody from this side got
up and said anything...... He is within
his rights to express has opinion. Can’t
he ask the State Governments to do bet-
ter? It is not proper,

(Interruptions).
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SHRI R. L, BHATIA: the other day
there wag a press report that in Delhi
only 60 percent draw their rations from
the fair price shops, and 40 per cent do
not get their rations. I would like to
ask, where that ration goes....(Inter-
ruptions) . As I said, there is a need for
improvement in the distribution system,
and since the distribution system is with
the States, they should improve the system
for better service.....

(Interruptions).

MR, DEPUTY SPEAKER, If your dis-
tribution system is perfect, you should
keep quite,

SHRI R. L. BHATIA. So my request
is that the distribution system should be
strcamlined.  If there are defects, they
should be removed at all levels—Central
as well as State level.

Sir, in Punjab the agriculturists are
really fceling that they should change
over to some other crop from wheat. It
is a constant feeling among the farmers,
More ang more farmers are thinking of
going over to cane-growing, because they
are not getting adequate price for wheat.
Although this is not the direct concern of
the Hon. Minister, still through him, I
would request the Government that the
cultivators must be given adequate price
and that the minimum price of wheat
should be fixed at Rs. 155.

Secondly, only after the crop arrives in
the market, its prices are announced. I
fail to understand what is this policy of
the Government. The prices of the
commodities should always be announced
before-hand. The wheat has already
started coming in the market, but the
Governmeng has not so far declareg its
prices with the result that the farmers are
forced to sell it at the old price of
Rs, 142,

Sir, the Government is giving quotas to
the States for their flour mills and  the
price is fixed at which all the flour mills
in India are given wheat. But we find
there is a variance in the sale price of its
products. In Tamil Nadu it is different; in

CHAITRA 9, 1905 (SAKA)

M. of Food and 750
Civil Supplies

Bengal it is different; in Orissa it is diffe-
rent. When the Government is procuring
wheat at a particular price of Rs, 142 and
subsidising that wheat and then giving it at
a particular price to all the States, then
its product should also be of the same
price everywhere, Why should it be
more in Bengal or in any other State like
U.P. or in Delhi? It should be the same
throughout the country.

Lastly, Sir, Basmati is exported out of
India, but what we find is that even
the ordinary rice is going out of the
country in the name of Basmati rice.
Government has no control on that. This
is one of the causes why the price of
rice has shot up in the country, There
must be some check at the places from
where Basmati is being exported or the
Government should adopt some other
policy so that the rice, which is consum-
ed by ordinary and average consumers in
the country does not go out because we
need it very much within the country.

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD) : Mr, Deputy-Speaker, Sir, I am
grateful to all the twentyfour Members,
who have participated in the debate—
quite a big number on this debate, 1 am
very grateful to them for the support,
for some kind words, for their critical
speach and sometimes shooting cross-bats
1 am gpecially grateful to Shri Lawrence,
who opened the debate as opening bats-
man. He did it all round the wicket,
but with a cross-bat. I advice him as an
opening batsman he should be more care-
ful in his battin~ so that he should know
where he has to hit. In most of his
speach he has said about land ceiling,
irrigation, purchasing power, which are
no doubt, an integral part of the Indian
economy, but certainly not part of my
Ministry.

-9

MR. DEPUTY-SPEAKER: Mr. Azad,
you learnt about cricket from your son
or you yourself are a cricketer?

SHRI BHAGWAT JHA AZAD : Sir,
1 confess that I have learnt it from my
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son but my son has learnt the sportsman
spirit from me,

Sir, the food economy of this country
is such that to manage this is a very
stupendous and difficult task. It is stu-
pendous task considering the magnitude
of the country and the magnitude of the
problems is great specially in this parti-
cular year when I have been called upon
to hold the Charge of this Ministry as
the Hon, Member has said that there has
been a widespread drought in the coun-
try—drought in about 42.87 million hec-
“tares affecting about 26 crores of people.
But inspite of the vagarier of nature and
erratic monsoons in this country, we can
look back at the earlier years with pride
and say that we have been able to manage
well. Before this, we had drought in 1979
and 1980; and as I will subsequently say,
our public distribution system or procure
ment and other operations in food eco-
nomy have done well to control and con-
tain prices and also have been able to
come to the help of the States in this
country, which the off-take in the conse-
cutive years clearly shows,

Inspite of this, we have had no critical
shortage in this country, Without strain-
ing any part of the economy, the food
economy could take care of itself and
could provide relief, and bread and but-
ter that were needed by the Indian peo-
ple. This could be done. We could achi-
eve this due to proper procurement, effi-
cient storage, maintenance of buffer stocks
timely movement and organized distribu-
tion, On all these points, hon. Members
have commented,

There are shortfalls and shortcomings—
I must at the outset admit it. The ques-
tion is: in the light of the advice that
the hon. Members have given how best
can we improve the position in matters
like shortages? But the fact remains that
inspite of these things, things have to be
looked at against the background of the
magnitude of the problem, and the results
achieved. I am not satisfied, So are all
the hon, Members. They should not be

satisfied. But the price policy in respect
of procurement of the grain, has been an-
nounced, What is the objective behind
it? The objective behind that policy is
that we propose to give a remunerative
price to the farmers, so that they can have
an incentive to producee more, and pro-
duce more with the latest technique, and
latest developments in the field of agri-
culture,

Our second aim is not only that we
should support the farmers, give them the
incentive price, but also see that the pro-
duction that we get or what we procure,
is available to the consumers, at reason-
able prices. Thirdly, the aim of our food
economy is that we should maintain the
price level and avoid regional disparities.

. 1 agree with the hon., Members that the

procurement price should be declared very
soon for wheat because it has started
coming into the market. APCs recom-
mendation has been received and very
shortly we will be able to announce the
price of wheat,

With APC’s recommendations we have
normally agreed; but at times, on a few
occasions we have disagreed because
though it is an expert committee, we also
have advice from others. We have also
the recommendations of the State Govern-
ments, which we have to take into con-
sideration. So also we have to take into
consideration the interest of the consum-
ers and their welfare,

Some hon, Members have suggested
Rs. 200/- per quintal, Some have sug-
gested Rs. 185/- We would like very
much to ask: why Rs. 200/-? Why not
more? The question is that at the same
time, we should also keep in mind what
would be the issue price,  What is the
price at which the weaker sections of the
community, the Scheduled Castes and the
Scheduled Tribes whose purchasing power
is very much less will get it?

While considering the prices suggested,
we have to take into consideration the vul-
nerable sections of our society, and also
the producers and farmers, And we have
to make things available to them, because
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they are the consumers. They consume
what we produce. Therefore, while con-
sidering these recommendations, we have
to keep in mind this consideration—the
mest important consideration,

If we see from the procurement that we
have got in 1981-82 that is, July to June
we had 152 lakh tonnes that we procured
compared to 1980-81 when we had only
123 lakh tonnes: but it can also be com-
pared to 1978-79 when we had the last
highest at 144 lakh tonnes, Therefore, I
would say that if we see the figures we
will find that it gives us the encourage-
ment to proceed on our own way of pro-
curement,

When T emphasise on 12 1|2 per cent
I did not say tnat this is what we are pro-
curing all these years. No. It was 9.7
per cent in 1979-80 and 10.4 per cent in
1980-81. We have come to 12.5 of the total
production of the cereals this year. What
I wanted to emphasise by this is that we
are only procuring this percentage does
not mean that we rest on our oars and we
do not want to procure more. It all de-
pends upon what is the production, it
depends upon how much the States or the
farmers are willing to give to us, because
it should be always remembered that we
do not want farmers to have a price which
is mot economical, which is not encourag-
ing incentive to them. Therefore, in this
case, we only give a support price rather
if they get more in the market, they go
and have it, Therefore, we have to keep
all these things in mind, In this case, I
would like to say that we will continue
to procure, we will try to procure more,
but it depends upon the production, de-
pends upon the machinery that T have with
me, its efficlency, its quick reaction, its
resilience of the economy:; it all depends on
that.

I hope as all State Governments are
procuring so also they will allow FCI as
in the past to procure, 1 was told—I
hope it is not true that some State Gov-
ernments have been probably thinking that
let them procure for themselves and not
FCI, Tt will be a great setback to the
kadian food economy if any State Govern-
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ment thinks on this line. I hope, as we
had in the past dome, so we will do in
future. It is not a question of States de-
manding it and the Centre supplying it;.
it is not a question of some States pro-
ducing it only and from there other States.
getting it; it is a question of the coopera-
tion between the State Governmenss and
the Central Government in managemen of
the food economy which is really difficult
and this year much more difficult. There-
fore, I would say with this we can see
that it is possible for us to manage our
economy with 12.5 per cent procurement
as compared to 9.7 per cent, as I said in
1979-80; it was 10.4 per cent in 1980-81.
I hope in future with more production,
and with better management by the FCI
with our instrument of procurement Or
operations, we wil] be able to procure
more. Therefore, I would say that we
are on the right lines,

But one thing I would like to empha-
sise, that is, where the friends have cri-
ticised why don't you take the entire
foodgrains, nationalise the foodgrains?
This question was debated in this House
and so also outside not only this year
but in yester-years also. We tried once,
but it was given up. My friends can very
well say, you are incapable of doing it;
you could not do it.

SHRI SUNIL MAITRA
ed.

Half-heart-

SHRI BHAGWAT JHA AZAD : I
would like to say that in this country,
wedded to mixed economy, it is true that
a larger part, rather a major part, rather
an overwhelming part of the food trade
is in the hands of the private sector. We *
are a supplementing agency only. There-
fore, what I want to highlight is this that
we will certainly do your best to help
Tamilnadu, Kerala, Orissa, Bihar, Maha-
rashtra, Rajasthan and all other States,
but we will be able to help them only
when we have friends from Andhra Pra-
desh, when we have friends from Punjab
and Haryana who are producing more.
Therefore, it is a question of procuring it
with the goodwill of surplus States and
giving it to the deficit States who are pro-
ducing less, i
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1 will not say that they are not producing.
That is not my point of view. For exam-
ple, Kerala when it produces, produces
other materials which are cash crops.
Thay is there, I do not deny that, When
1 give 95,000 tonnes of rice to Kerala
I do not do any obligation to them. What
1 am saying is that they are producing
rice, but at the same time, they are pro-
ducing rubber also and they are produc-
ing other cash-crops also for us. (Infer-
ruptions). :

SHRIMATI SUSEELA GOPALAN:
Even 95000 tonnes is not enough. It
is only half of the ration,

SHRI BHAGWAT JHA AZAD: This
food economy has to be appreciated by
all our friends here. That is what I am
trying to bring home to the hon, Mem-
bers here, that it is not possible for the
Central Government to meet the entire
requirements of the States. It is not pos-
sible.  Even if you see it the other way,
the fact remains that this contingency
will be there even when we give much
‘more than 95,000 tonnes, And even
this much is given with great difficulty.
Mr. Deputy-Speaker, this year due to
drought, the production of rice has gone
down; we had drought in a Jarge part of
the country, We mentioned it in the
annual report that it is about 5 to 8
million tonnes of foodgrains. Therefore,
it is not out of pleasure that T say, 1
meant it seriously, that people in Bihar
and Eastern Uttar Pradesh, who were
always eating rice not only in two meals
per day but three meals per day—they
were having some times a morning break-
fast—have now come down to only one
rice meal a day. I know that it is very
ditficult for our people in Kerala, Tamil
Nadu and West Bengal to switch  over
immediately to one rich meal per day.
1 suppose we have to keep this in mind
that in the years to come, we have to
change our tastes and food habits accor-
dingly.  Therefore, when 1 say in this
country, T mean, for the entire country
treating it as a single zone, where  we
have a lcng background of our mixed
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economy, we have to take a decision for
it, treating the whole country as a single
zone. The movement of foodgraing is
un-restricted now. They are allowed to
be moved among all the States. Therefore,
I would say, that the allocation from the
ceatral pool depends, for example,  on
the demands from the States, It de-
pends upon what is available in the cent-
ral pool; it depends upon the prices rul-
ing in the market and other considerations
and therefore, from month to month we
are trying to put the scales even by tak-
ing into consideration all the relevant
factors, 1 know, when the hon. Ilady
Membeyr says that it is only half the
quota, I know that demand is there, But
1 also want her to realise this.

SHRIMATI SUSEELA GOPALAN:
That is not enough !

SHRIMATI SUSEELA GOPALAN:
palan, everytime, you are getting up. He
is explaining vour case omly. He is not
explaining his case. He is explaining your
owrn case, Why dc you get up cvery time?

(interruptions)

SHRIMATI SUSEELA
But, what is the result?

GOPALAN:

SHRI BHAGWAT JHA AZAD: That is
what T am saying. Please lend me your
ears, You will appreciate in a few minutes,
I am coming to the point.

Mr, Deputy-Speaker, what 1 am saying
is not that I have got some surplus food-
grains and T am not giving them. T only
want the hon. lady Member to appreciate
that it all depends on so many factors.
Not only there is demand, but we have
also to see what is available in the central
pool. It also depends on how much I am
able to persuade the other States to give
me, T am trying and I hope 1 will be get-
ting something more. T hope that it will be
possible for me to give more to Kerala
State. That is what I am trying, I am
talking to our friends in Andhra Pradesh
who have got surplus stock with them.

MR. DEPUTY-SPEAKER: That is what
the Minister is telling. When the Minister
is replving you should listen.

(Interruptions)
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SHRI BHAGWAT JHA AZAD: There-

fore, Sir, it all depends upon the demands

from the different State Governments.

Much depends upon what is available in

the central pool. Much also depends upon

other considerations, We are trying our
best to do what crn be done.

In the light of this, therefore, this mor-
aqing 1 have decided to give to Tamil
Nadu, foodgrains from other places, The
Prime Minister has decided to give Tamil
Nadu about Rs, 10.00 crores and she has
also announced increased to allotment of
foodgrains—from April, 15,000 tonnes of
rice and 15000 tonnes of wheat. That
means, we will be able to give them 30,000
tonnes from April, (Interruptions)y We
have already given Tamil Nadu permission
to purchase 20,000 tonnes of rice from
Haryana and Punjab. We have now given
them permission to purchase 50,000 tonnes
of rice from Andhra Pradesh.

Now, coming to Kerala, T hope, the hon,
Lady Member will hear me.

SHRI K. MAYATHEVAR. Rice should
niot be misused in Tamil Nadu....

MR. DEPUTY-SPEAKER: He has gone
to Kerala from Tamil Nadu,

SHR] K, MAYATHEVAR: The rice is
granted by you And you allow the State
Government of Tamil Nadu to purchase
rice at subsidised rates from other States
also. Will you see that the rice is distribu-
ted through fair price shops only?

SHR1 BHAGWAT JHA AZAD: To that
my reply is that he should use his influence
and his powerful] boys in Tamil Nadu to
pressurise Tamil Nadu Government to do
it better. 1 would advise them. I cannot in-
terfere there.

So, far as Kerala is concerned, from
95,000 tonnes per month, we have in-
creased it to 1.05 lakh tonnes per month,
I am also giving them 25,000 tonnes of
wheat, It comes to 1.30 lakh tonnes per
month of allotment to Kerala_ I have also
given them permission to purchase 15,000

> o et Y
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tonnes from Punjab and Haryana markets
and 30,000 tonnes from Andhra Pradesh
markets, (Interruptions)

SHRI SUNIL MAITRA: Would you
please ensure that the allocations, that you
have just annouaced, really reach Kerala”

SHRI BHAGWAT JHA AZAD: Yes,
with affirmative and definite yes, it shall
reach. Please advise them to get it in
time and distribute it.

MR, DEPUTY-SPEAKER: For my
information, would you kindly say whether
Kerala has become number one or West
Bengal continues to be number one?

SHRI BHAGWAT JHA AZAD: West
Benga] still enjoys the privilege to have
20 per cent of the total procurement of
the whole country.

MR. DEPUTY-SPEAKER: Kerala will
accept that because I know that they de
not want to defeat West Bengal,

SHRI BHAGWAT JHA AZAD: We
know that Orissa also has a difficult time.
Therefore, 1 have increased their allot-
ment by 5000 tonnes of rice and 5000 ton-
nes of wheat. Therefore, they will get now
15,000 tonnes of rice and 17,000 tonnes
of wheat, total 32,000 tonnes whereas they
were getting 22,000 tonnes, every month.

1 had a very strong demand from Bihar
both for wheat and rice. But | could not
give them rice. 1 would very well advise
them—they will appreciate me better than
the other friends do,—to do with wheat
Therefore, 1 have given them 10,000 ton~
nes of wheat more,

I will consider the demand of other
States as and when I get from them the
problems as they face. What 1 was trying
to do is what do these indicate? These ip-
dicate that the public distribution system
in this country through which we are trv
ing to distribute the foodgrains, has prov-
ed its utility, If we see the total off-take
in a few years, in 1978 it was only 101.83
lakh tonnes, in ¥979 it rose to 116,63
lakh tonnes in 1980 it was 149.93 lakh
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tonnes—it was a drought year—in 1981
it was 130.14 lakh tonnes in 1982 this
is to be marked, the off-take has gone up
to 147.81 lakh tonnes If we compare this.
in the first six months in 1982 it was
11.82 lakh tonnes average per month, in
the last six months in 1982, the average
off-take was 12.82 lakh tonnes. 1f you
compare with January 1983, it has gone
up to 14.46 lakh tonnes, All those indicate
that the public distribution system as it
stood in the drought of 1979-80, will alsc
stand the stress and strain of this drough!
also. I am not a pessimist like my Maha-
mantri—I am a Mantri but he was my
Mahamantri—Mr, Daga who hag every
thing black before him 1o see, in com-
parison, 1 will appreciate the friends Mr.
Panika, Mr, Vyas, Mr. Pandey and others
who saw something better in public distri
bution system. I would call upon my Maha-
mantri, this humble Mantri will call upon
the Mahamantri, that he can call a meeting
of hig party which is in the Government.
and give us the order and advice and |
will accordingly do it,

SHRIMATI KRISHNA SAHI. He is not
here.

SHRI BHAGWAT JHA AZAD: There-
fore, what I say is that T am not at all
satisfied, nobody, in the Government, is
satisfled, with our performance. We want
to do much better and better and better.
But the fact remains that the public distri-
bution system, with this off-take going up
every year, has stood the test of the time.
That is what I want to emphasise. There-
fore, T would say that kindly remember
one thing in mind how can it be pos-
sible for us to meet all the demands? For
example, in 1982 the total demand from
all the States was 254.8 lakh tonnes but
we could give them, according to our
procurement, 145.9 lakh tonnes, Therefore,
sometimes, the States also feel that Mr.
Azad or Rao Birendra Singh, whoever
he might be, he will like to make some
cut, Therefore, instead of 30,000 tonnes,
they put full figure of one lakh tonnes. We
try our best, argue with them that we
are all friends, I have not got this much.
Therefore, it goes on. It is a friendly
American free-style wrestling in which they
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there are no difficult times, mind you
Sir, Please do not see it on that light. I
am not saying that, otherwise the friend
will say that T am belittling them in Kerala.
No, Sir. Sometimes, it so happens. There-
fore, what I am saying is that it is not
possible for us to meet the total demand
of all the States because what we procure
from the surplus States in the Central
pool. is not at all matching to that total
demand. Therefore, even in spite of that
total demand and the allocation, we have
seen, as I have quoted the figures for all
the 5-6 years, that we have been able to
manage very well and managed to the
satisfaction of the States and to the de-
mand of the time and the challenge of
the vagaries of Monsoons and others, Even
apart from this, when there is drought,
there is fiood. even in those times also we
come with the extra help. For example, we
gave to Orissa 15,000 tonnes of rice when
they had that difficult time due to flood.
We gave 10,000 tonnes of wheat to Bihar,
10,000 tonnes of wheat to U.P. and 5,000
tonnes of rice to Assam. In this way, when-
ever they had other difficulties, we came
to their help.

Hon, Members have said about the
team that had gone. When there is a
drought, the team goes. Just the team has
come back from Tamil Nadu and has
given its report. Immediately we will try
to release, because through Employment
Generation Scheme for drought-affected
States, we give them the help and we
have been able to give them help in the
past also. They have been able to gene-
rate man-days in that.

My friend from the AIADMK  has
asked me to explain it; otherwise, T would
not have explained it, T may tell you,
because T wanted to keep meutral between
those two parties. I would not have stated
it otherwise, I must say that it is true
that upto 1975-76 we had contribution to
the Central pool from the Tamil Nadu
Government.

SHRT K. MAYATHEVAR: By the DMK
Government.

SHRT BHAGWAT JHA AZAD: All
right. T agree. Who was the Chief Minis-
ter then?
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SHRI K. MAYATHEVAR: Shri Karuna-
nidhi, 3k

SHRI BHAGWAT JHA AZAD: Yes,
Shri_Karunanidhi. That should 20 on re-
cord. What I say, as I said the other day
also, is, after that we did not get it. Tamil
Nadu said “we will manage it ourselyes”.
We thought it is better for them to give
because if they give their surplus to me,
I can pass it to Kerala. If Punjab  has
surplus T can pass it on to Bihar. But they
did not give, He wanted an explanation
from me: tell me, what has happened about
their 1979-80 rice, was it not good; it was
not- rotten. The friends from DMK said
they were not good, The other friends said:
give me an explanation. 1 would humbly
say that they were offered to me at a
time when after trying to sift better qua-
lity-grain from the other ome it was just
not possible for us to accept that. Techni-
cally, they said: all right, they are bad, but
you give us that, take it on your account
and give us something for the Food for
Work Programme. They also said, what.
ever may be the other quantity, there are
good ones also, that small amount was
distributed by them for the Food for Work.
But the other rice was not good. Since you
wanted me to mention it I wanted it to
80 on record that was not good. But that
is not the point for me. The Prime Miins-
ter day before yesterday did not consider
that point whether Tamil Nadu has con-
tributed or not. That is not the question
we are considering. We are only trying to
say about the Central Pool that if all the
Governments in their good days, in their
surplus years, contribute to the Central
Pool, then they will have a better right
to come to us and say “look, now I have
got a difficulty, you must help”. Even now
we are helping. We are trving our best;
we are doing it, So, 1 would say that
this should be kept in mind. T must say
that when T met the Chief Minister, Shri
Ramachandran, for the first time after
taking up my assignment as Food Minister,
I pressed this point upon him and he ag-
reed that it would be possible for the Tamil
Nadu Government in times of surplus to
contribute to the Central Pool, There were
some Congress Governments also, who
were not in the pool. They all have to
fall in line. T hope all the States in the
country will be members of the Central
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Pool and contribute according to their
mite.

With this kind of procurement, the
most important thing for us is distribution,
which the hon. Members have emphasiz-
ed again and again. All our efforts in
procurements are just trying to squeeze
something from here, something from
there, give something to Kerala, some-
thing to some other State, But it will not
be good. unless they are distributed pro-
perly by the distribution system. That is
why my friends have all emphasized it.

Shri Daga said “Mr. Minister will say
very nicely 281,000 shops are there; then
he will say this is all my responsibility”,
Yes, I say this is my responsibility, be-
cause I am a law-ubiding citizen of this
country. I know the Indian Constitution.
I have spoken in this House as a private
Member, knowing fully well what the
Constitution is. The Constitution of India
says that it is my duty to distribute what
is available in the Central Pool, but it
is the duty of the State Governments to
distribute it  properly. T would request
them, Y can monitor things, but I cannot
force them. Therefore, it is a nice reply
and in whatever way my Maha Mantri
may take it, T would see that I am dis-
charging my obligations under the Indian
Constitution, The areas are defined and
there cannot be encroachment.

Can I distribute from the Centre to all
the 281,000 shops in this country? Does
he mean to say that these shops are not
existing? Then, let the hon. Members any
day go and make a surprise check im
Delhi or in their own State. I can under-
stand thay there are difficulties for cities,
I can understand that in some shops things
are not available in the same quantity as
expected, and that is why complaints come,
For example, the North  Avenue-South
Avenue complaint came. Quickly T heard
it that day, I did not send the men the
same day. After three days I wanted the
Delhi Administration Food Commissioner
ot send a square to North and South
Avenues. They raided the shops and they
brought the sample, gave it to me, whichi
is lying with me. Sometimes it is possible
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that human nature as it is sometimes func-
tions, rather I should say, mal-functions,
and sometimes human beings behave, in
this manner. But the reply is not to con-
demn the entire system which has stood
the test of time, but to come down heavily
upon such persons through inquiries in-
stituted by the State Governments, and in
this I fully associate myself and I fully
agree with Mrs. Pramila Dandavate, who
said, “If you want to distribute the entire
thing in the country in a better way, it
requires a powerful consumer movement
in -this country. By putting an inspector,
Sir, T will need another inspector on the
inspector. Then there will be a maha ins-
pector on the inspector. Sir, it is neces-
sary to have a powerful consumer move-
ment in the country in which case I will
appreciate the situation in Kerala State.
Not the Government have only done,
not the Marxist or the Congress
Government has done it, but it
is the powerful consumer conscious-
ness in this State which we have to arouse
in other parts of the country as well, for
which with whatever is available with us—
we have been given something in the Sixth
Five-Year Plan—to help this organisation,
we will certainly help, Rather, there are
same voluntary organisations in  West
Bengal, in Kerala and in Delhi itself. I
wanted that let the State Governments tell
us how they are doing, Now, I have said,
they do not sénd the reports. But I say,
it does not matter, their organisations are
doing a good job, let them be given small
grants and we give the grants. So, it is
necessary that in the public distribution
system there must be a powerful consu-
mer movement. I say this in the House
that when things are given to State Gov-
ernments by the FCI, there is a joint
inspection by the FCI officer and the
State Government officers. Unless we get
the certificate from the State Governments
that the quality is good, we do not deliver
them, T call upon the State Governments,
let them exercise their right, and if the
FCT gives rotten things, T will pull up the
FCI. 1t is my duty to do that, But let
this be also done by them.

Now, about distribution, my friends on
the Opposite have said about  different

State Governments and they have com-
mented. There are possibilities, I do not
deny. To FC1 I will come later. But
what I wanted to say is that the previous
system has served well, It is not only in
urban areas—62,000 and odd shops, about
62,419 are in the urban areas, and 2,19,039
are in the rural areas. I agree with the
hon. Member from Uttar Pradesh that in
Uttar Pradesh there are less shops. What
happened is, the Government have decid-
ed to hand over the shops to the coopera-
tives instead of to the private persons who
are dealing with them. They did one thing.
They removed all private agencies, but they
could not open that much number on
the cooperatives side. Therefore, the
members are much less. I will certainly
write, I have spoken already to the
Civi] Supplies Minister, Mr. Vasudev
Singh and said “please increase the num-
ber of your shops. I am giving you the
quota nnt only for Lucknow and Vara-
nasi,. but also for the distant parts of
Almora, Mirzapur and other places
where my friends are there, and they
should do it It 1is necessary, and
therefore, 1 have requested them to do
it, and it is our ideal that we must have
a shop for every 2000 population. In ac-
cordance with that, I must say I have
not covered in 2,81,000 the distant parts,
inaccessible  parts. In pahari areas
there is a need. “Inaccessible”—this was
the word which stuck into the throat
of one of my hon, friends He said “Oh!
what a nice thing you are saying, Mr.
Minister!” I must tell the boss of the
Ministers in the Party that “inaccessible™
should not get stuck.

Come to the issue of Santhal Parganas,
the pahari acc:s where there are shops.
I hope there are shops in Barmer—
difficult Rajas:han ‘¢v7ain, Theref>o, it
is not nice tc telittle the system that has
served the country. I appreciate the
hon. Members from the Opposition
who criticised but never said the
system as a useless system. They said
that the system must be improved
by the State Government and the
Central Government. I am the Chair-
man of the Committee which sits or
meets once in six months., I do call upon
them and request the Civil Supply Minis-
ters to improve the situation, T write let-
ters to the Chief Ministers,
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I am a law abiding citizen. I under-
stand what is the Constitution. I cannot
force the State Governments, that they
must do it. Can you get that done?
If any of my friends can get it done, let
him get it done. I would say that I
request them once in six months in this
regard, It is an advisory Committee, I
mus; say that things have improved.

Shri Panika said rthat things reach the
State very late. They are not distri-
buted properly. When I called the [last
meeting, the State Governments said
rather than the thirdy week, please allot it
in rthe second week. The moment I join-
ed thig Ministry, I have taken the deci-
sion to allot in the first week. Now
they have three clear weeks to distribute.
They could do it.  Therefore, with ex-
perience, with such talk, with such a
meeting—which is advisory on our pani—
but they give us a large support and ad-
vice us to do it, Therefore, I would say
that we have to see to the success of
the public distribution system. My friends
have gaid that the mos; imporant thing
is to make this unit viable. It has been
said that you want un-employed gradu-
ates to take it over, you want gwatantra
sainani to rake it over. It is for the
State Governments to decide the criteria
whom to give.

]

We give seven items from the Central
Government, The State Governments are
free to add to these items. I must say
that West Benga] Government have ad-
ded a large number of items. To be
precise they have added nineteen items
which are distributed through the fair
price shops. That brings them to rhe
viability. We are asking the State Gov-
ernmentg to add to this list. They should
arrange. They should procure and dis-
tribute so that they can make it viable.
In this way, we have been able ro do it.

My friend asked me a question, “What
are you doing in the Sixth Plan?” In the
Sixth Plan we propose to add 50,000
shops. It is my straight answer. Last
year we tried to have 10,000 shops. We
have reached the figure of 6026 shops.
We propose to re-schedule and increase
the number, :
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That ig our scheme. That is our ambi-
¢ion. I think we will not fail in that.
We wil] try out best. Buy it all can be
done not by a fiat from me, from the
Central Government, but by the co-opera-
tion of the State Governments which I
am trying and get'ing in ample measur-
es.

Seventeenth point of the 20 Point Pro-
gramme is a point which alwayg goads
us to have more mumber of shops, to
give them the quantity, not only the sew
en items, but the State Governments may
add to it, to make it economically via-
ble,

It is known that in such difficult tim-
es we must have a buffer stock. The de-
cision by the Government of India in
1978 was it wanted ug to have a buffer
sicock of 12 million tonnes and opera-
tional stock from 3.5 million tonnes to 8.8
million tonnes. It also wanted us that
we should not go below a certain mini-
mum and try to replenish as soon as it
is diminished. We are trying to do it.
But the fact remains that in difficult times
we cannot stick to it, because I have to
see what is happening to-day in the States
rather than to think strictly in legal or
technical terms about all these recommen-
dations, We have to look to the interest of
the States at the present moment. If we
see the stock position, in 1979 it was
172.28 lakh tonnes. Gradually, in 1980,
it was 166.42 lakh tonnes. In 1981, it
was 114 lakh tonnes; it went down, In
1982 it was 115.45 lakh tonnes, In 1983,
it is 125.22 lakh tonnes In 1983, it is
125.22 jakh tonnes. So, Sir, we are try-
ing to keep it in this way and we hope
that it will be possible for us to do so.

Sir, we were not importing since 1975-
76. But due to the great drought which
visited this country in 1979, we had to
import from outside and we did so. We
had imported 22.65 lakh tonnes in 1981-82
and 39.50 lakh tonnes in 1982-83. The
question always comes and my friends
have always said, “you are not giving to
the Indian farmers what you are giving
to the American farmers.” I would like
to say that the cost that we give to the
American farmers and the cost that we
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give to the American farmers and the cost
that we give to the Indian farmers are,
Sir, identical, They have their pwn concep-
tions. Of course, the landed cost, freight,
insurance, distribution cost, procurement,
incidental charges etc., are put into the
‘imported one. That makes it so. But, Sir,
by ‘and large, even if I suppose that we
give much more to them then what we are
‘giving to our farmers, when do we im-
port? We do not import every year. We
do not have the intention to import at
alli- But the question is, when the diffi-
culty comes we have to import, In diffi-
cult times, we import. We have to go
quickly. I must compliment the then
Minister of Food and the Food Secretary
because so nicely and quietly they man-
aged the entire operation and that was
-one of the reasons that the Indian market
did not show any sign of stress or strain
or any rising prices. It is not our policy
to import. But the question of import is
-only in difficult times. By giving more to
the farmers, what would you do? We
-draw upon the total availability in the
Indian market which does not in any way
increase what we need in times of diffi-
culty and therefore we have to import.
Therefore, 1 would request the hon.
Members to appreciate this point.

One friend Shri Bhatia and another
friend Shri Dogra have said about the
flour mills. We have 373 flour mills in
this country. The total capacity is 82 lakh
“tonnes. That is what we can procure I-
most. Even it may be little less. What
we are giving them today is about 33 lakh
tonnes—40 per cent of the total capacity.
It is not possible for us to give more at
the present moment. They give wheat pro-
ducts, They give wheat to the bakeries,
biscuit makers and all that. That is, they
are doing a useful 'service. We are trying
to help them. But within the limit, we are
doing it.

MR. DEPUTY-SPEAKER: What Shri
Bhatia has said is that you are giving
them wheat at the subsidised rates but
the products are not sold accordingly.

SHRI BHAGWAT JHA AZAD: That
“is all right. I will say what happens. They

i

are sibject to the control of the State
Governments in the différent States. They
try to control in whatever way they can
and make a proper distribution.

It is the State Governments which are
doing this,

SHRI ATAL BIHARI
What about Delhi? Who
Delhi?

VAJPAYEE:
is controlling

SHRI BHAGWAT JHA AZAD: The
Dcihi Administration is controlling Delhi.
It is a simplé point. (/nterruptions.)

AN HON. MEMBER: Delhi M.Ps.

SHRI BHAGWAT JHA AZAD: 1t is
not the Delhi M.Ps. but the Delhi Adminis-
tration which is controlling Delhi.

I must say that my friend Shri Paranjpe
has brought a question from Tamil Nadu
about the hullers and other rice-mills. At
present, if you go by the conventional
system—I have not prepared the brief—
but my friend has asked me and I hope,
1 am right. In the present conventional
mills, the percentage of  broken-rice is
much more. T think, we get 67 to 68 per
cent of rice from the present one. And
the rice bran that we get out of it is
good for extracting oil. But it is mixed up
with the husk. So, we want them to
modernise the mills in which the rice per-
centage will be 72 to 73 per cent and the
rice bran will be clear from the husk so
that we can get more oil. A group of
Tamil Nadu millers had come to me and
I have heard them. 1 have heard them.
Their time is September, 1983, to moder-
nise. They say, “ We have no space; we
have no money” and all that. I will see
what I can do. But the fact remains that
modernisation has its merits, We get more
rice: we get more bran and, that means,
we get more oil.

Then, T come to the most controversial,
the most criticised, point of this debate,
that is, the FCI, Shrimati Krishna Sahi,
Shri K. C. Pandey; Shri Girdhari Lal
Vyas, Shrimati Pramila Dandavate, Dr.
Bhoi, Dr. Kalanidhi, Shri Daga, Shri
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Shailani and Shri Pranjpe, all of them are
in the lot who came in appreciation of
the FCI, the other way about, It s
an organisation which was established
in 1965. Its function is known, It has
to purchase from different markets; it
has to procure foodgrains; it hag to store
at temporary points and then they haye to
move the entire thing till they reach a per-
manent point in different States and hand
over the foodgrains according to the allot-
ment to the State Governments, They have
to do this job.

It can be appreciated from the fact that
the turnover in 1981-82 was to the tune
of Rs. 6,248 crores and, in 1982-83, it
came to Rs. 6,800 crores. It consisted of
about 320 lakh tonnes in 1981-82 of food-
grains, sugar and fertilisers, all these put
together. In regard to idigenous purchase,
in 1981-82, they purchased 129 lakh ton-
nes of foodgrains as compared to 99 lakh
tonnes in 1980-81. They handled, in 1981-
82, about 22.6 lakh tonnes of imports.
Therefore, 1 would say, before going to
what they have been called upon to im-
prove, let us see what a magnitude of
work they are doing. This is the job of
a very wide magnitude that they are do-
ing for the country. What my friends de-
mand and want is that it should improve
much better.

SHRIMATI KRISHNA SAHI: The rats
are also eating it away.

SHRI BHAGWAT JHA AZAD: In
spite of cating away by the rats which
the hon. lady member is whispering from
behind, and, possibly, there are 4-footed
and 2-footed which might be eating away...

SHRI GIRDHARI LAL VYAS: Big
rats.

SHRI BHAGWAT JHA AZAD: Small
and big rats, white and black both. In
spite of that, the fact remains that the job
done is a job of very wide magnitude. You
imagine from this point of view that,
every month, the FCI is undertaking the
movement of 12.8 jakh tonnes, from one
end of the country to another. They are
handling about 128 lakh bags per month.
That is not an easy job to be done. They
are doing it. Their distribution has gone
up, starting from 1978 when they had
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just 10.18 million tonnes, they have come
to 14,78 million tonnes in 1982-83, that is,
from 101 lakh tonnes they have come tO
147 lakh tonnes. That is the magnitude of
distribution work they are doing. There-
fore, in the overall analysis, it is a good
job done. But I will not speak more, Then
hon. Members might be impatient to tell
me, what about other points? I concede
with hands up...(Interruptions) There-
fore, I would say that the FCI is main-
taining public distribution system through
about 2000 depots all over the country:

18.00 hrs.

They are also subsidising the Sost to in-
accessible and hilly areas.

It should be appreciated that they pur-
chase in the market to support the price,
Uptill now there has been no complaint
from the farmers that they had to sell
under stress and strain or that they had
to make distress sales. Friends have said
about opening.

PROF. N. G. RANGA (Guntur): Far-
mers are complaining that they are collud-
ing with the merchants,

SHRI BHAGWAT JHA AZAD. What
I am saying is ‘that, this is one point and
that is another point. Some friends like
Shri K. C. Pandey and Shri Ram Pyare
Panika have said that in States like Uttar
Pradesh, FCI does not purchase direct
from the farmers. But it will not be fair
to say that in respect of all cases. But
there are places, as Hon. Members say,
where they delay their operations; in bet-
ween the middlemen, the Adhityas take it
and they take it from Arhetiars, This is a
serious complaint. T have taken note of
it and I will do my best what all can be
done in this matter.

I am trying to understand this FCI
which is called a white elephant. T am
seeing whether T will be able to ride this
elephant. T will do my best.

THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN): You tame it.

SHRI BHAGWAT JHA AZAD: With
the blessings of Mr. Venkataraman, T will
try to tame it. ;
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Therefore, I would say that with FCI
another serious complaint is about loss in
storage and also in transport. That is the
last point which they have mentioned. I
would say that this is an important point
which has to be looked into and that is
why we have gone into it. I have gone
into what has been gone into by the Minis-
try. They have done a good job. I am
surprised to hear that 50 weigh-bridges are
out of order, as per reports coming dur-
ing the procurement season from Punjab.
I myself confided to this House that this
will not bg permitted. Why should they
be out of order? I can understand one to
five bridges out of 100 going out of order.
I have told my officers that this cannot
happen to the bridges. Therefore, this will
be done and that is why now the Secretary
of the Ministry of Food has gone into
this matter in great detail. Before coming
to this House, I have seen for myself and
we feel that there are improvements which
can be made and which can reduce these
losses. For example, proper weighing
‘should be there when it is put into the
truck, when the truck moves to the tem-
porary point in the mandis and when it
is put in the railway wagons. Surprisingly,
they say that it has been told by the FCI
that so much has been given. We do not
know this. We will improve this system.
When we go into storage, there must be
regular check. T have seen a long note
from the FCI. 1 have seen it, about the
Vigilance, right from Headquarter to the
District Headquarters. We have seen the
cases in which punishment was given. I
would not just take the time of the House
by giving all those details. T will try to
see how this can be improved, that the
cases are brought to us, why there should
not be proper accounting, why there
should not be counting of bags in the
godown and all these 1 will try to enforce.
These are the points that have been said.

1 would say that in spite of this there
has been another kind of criticism and
that criticism has been about administra-
tive cost of the FCI. 1 would only like
to say—I would not go into details—that

after the net price is given to the farmer,
the first important expendiure is procure-
ment incidental which is Rs. 23.35 per
quintal.

Members may say “What is this? Private
trader does it at much less.” I would tell
the Hon. Members that this Rs. 23.35 per
quintal consists of a large number of
charges which are statutory. For example,
mandi charge, sales/purchase tax, cost of
gunny, inetrest charge and the last point,
the administrative charge is Rs. 1.13 per
quintal. This has to be appreciated that,
in this total of Rs. 23.35, almost about
Rs. 18 are satutory obligatory charges—
like the mandi charges that the Punjab
Government has put, pay for the gunny
bags, pay the purchase tax, pay the in-
terest. Thus, out of 23.35, 80 per cent are
statutory or obligatory charges. The pro-
curement incidental is 16.4 per cent of
the procurement price; out of this, 12.67
per cent is the obligatory charge. There-
fore the establishment charge of the total
procurement price is 0.8 per cent. If the
hon. Member desires me to tackle it still
better, 1 will see how this 0.8 per cent
can come down. But the fact remains that
the other charges put by others are the
obligatory or statutory charges which we
have to pay. I did not know myself ear-
lier. Had I been speaking on this debate .
without these facts, I myself would have
been shocked that this ijs a terrible charge
that they are giving,

Then we come to the distribution charge.
After procurement charge, distribution
charge comes to Rs. 27.60 per quintal. In
this also the story is the same—distribution
incidental to the economic cost. Economic
cost means the price given to the farmer,
procurement incidental and the distribution
cost; they make the entire economic price.
But at this price we do not give to the
States. We bring it, by giving subsidy, to
the issue nrice. Therefore, the issue price
is less than 'that.
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Therefore, I would say that, even in

this distribution cost, our administrative
ovrhead is Rs. 2.39. Where the hon, Mem-
bers have pinpointed, where it is paining,
it is giving pain, is thns We must find out
how we can improve the storage where the
small and big rats, black and white, eat
away the grains reduce and also the loss
in transit, That, we shall try, T must say
that it has been Jooked into and looked
into well, ang we will try to enforce it
after the debate is over with the strength
of the hon. Members on my back: I will
try to tackle and gee how best I can do.
Therefore, T would say, . ..

AN HON. MEMBER: Why on the
back only?

MR. DEPUTY-SPEAKER: You mack
him up on this, That is what he says,

SHRI BHAGWAT JHA AZAD: I will
be happy if my hon. friends speak nicely
on my face. I will appreciate jt; I will al-
ways welcome that.

I would say that in the FCI—my friends
will be interested in knowing this—there
are a large number of Unions but no re-
cognised Union. They have made a de-
mand for revision in wages. So far, they
were guided by the Central pay and dear-
ness allowance. Some of them want to
stick to it because they get more by that
that what they will get if they come under
‘industrial undertaking’. My friend, Mr.
I.awrence has come now after I have given
him all the compliments. Should T repeat
it? T will repeat at the end. So, I would
say that I have asked the Corporation to
look into this. I always believe in this that
first you must decide what is due from
the friends who work with you and
then you demand from the FCI
due from us. T would demand from the
FCI employees what is my due—‘my du2’
means the country’s—and we will olso
certainly consider and consider sympatheti-
callv what is their due. It has to be decid-
ed how many of them want to stick to
the old pattern. that is. the Central pay
and dearnsss allowance, and how many
want to come under industrial under-
taking’ and if they come under that, then
the industrial cost will apply to them. the
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dearness allowance, and in that case there
are other obligations also about hours of
work and about other things. We shall look
into’ it after this debate is over.

About storage of foodgrains, my friends
have said about the storage capacity., 1
would say that, as on 31-12-1982, we had
15.7 million fonnes of hired and owned
capacity with us, Hired—we take from the
Central Warehousing Corporation, State
Warehousing Corporations and other agen-
cies. In 1983-84 five lakhs tonnes of capa-
city are to be constructed by F. C. I. We
will do it. P

Mr. K. C. Pandey raised the question
of the capacity being constructed with the
World Bank Support, It is true that it could
not be ready by 1981. It will now go over
the coming years, but it was due to the
reason that the land was not available
and also due to other reasons. We have
talked to the World Bank and now they
have reconciled with our new schedule
and we wil] try to construct them by the
revised schedule. Mr. Pandey wants me to
examine why it is so and whether the
reasons given are really justified. I will
look into that. I will see what can be done
about that.

Another form of storage is that we have
a pucca g ound and above it we cover by
tarpaulin and other materials. In 1977 we
had 7.52 million tonnes CAP and we have
now reduced it to 2.37 million tonnes and
the actual stock we keep is 5.45 million.
tonnes, This is the figure of 1977 and we
have now reduced it to 0.62 million ton-
nes—that 8 only 6,20,000 tonnes CAF
now is there. But this is the safets way
of going. Therefore, we are trying ou
best to have scientificstorage after motiva
ting at the farm level where the farmer
do the entir job at the farm level. W
have got teams to go round and do th

job.

Therefore, by this way, T must say ths
we are trying our best to manage tl!
food cconomy of the country, Hon. Men
bers raised different points and T hay
tried ‘o answer them and if I could n¢
answer s ym> of them, I will try, if yc
speak to me agmn |

!
|
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Now come to another aspects of my
portfolio, viz., civil supplies. In the mat-
ter of edible oil, the requirements of the
country are 40 lakhs tonnes. We are pro-
ducing 27 to 28 lakhs tonnes. Therefore,
the gap is 12 lakhs tonnes. This we are
trying to fulfil by encouraging more pro-
duction of oil seeds in the country and
by trying to give support price and we
are also trving to have an appropriate oil
users’ policy and also we are trying to

improve oil to meet the gap. That way.
about a milliog plus tonnes every year
we are importing, Out of this we are
giving for Vanaspati  producers
about 6.3 lakhs—60 per  cent
of = their needs and 4.5 lakhs

tonnes for direct consumption as oil, at
a price of Rs, 8500/- per tonne. My friends
have said-—nationalise this industry. T
must say that in this country we have got
about 93 licenseq units for producing,
'Vanaspati, Their licensed capacity is ap-

. proximately 14 jakhs tonnes. The installed

capacity is about 13 Jakhs tonnes. We are

.. producing 9.03 lakhs tonnes. I think the

situation that prevailed during the Asiad.
the last Divali and other festival seasons
have proved that the demand and supp'y
have bheen going on verv well There has
been no Increase in the price of Vanaspati.
We are (rying to maintain the price. In
North Tndia and some other parts of th=
country, it has been a food medium of
cooking. Therefore, we are trying to do
that. Tt is not possible to nationalise it
and we do not propose to nationalise
this industry,

Now T come to another important point.

Now, Sir. T come to the last important
point of suear in which many friends have
taken part. They were: Sarvashri Ram
Nagina Michra, K. C. Pandey. Chandra-

pal Shsilani, Girdharilal Vyas, Ashfaq
Hussain, Madhukar and Paneka 2all of
whom have raised important quest’ons.

What are the Tmportant questions raised
regarding sugar?

The first important cuestion is about
the arrears, The sugar policy of the
Government of India was reoriented in

2 1980-81. Compared to: the past vears, we

‘to 80 lakhs

had very little production of 3859 lakhs
toanes in- 1979-80, In 198182 it has
touched the figure of 84.38 lakhs tonnes;
in 1982-83 we -expect ‘it to be about 75
tonnes, For sugar, in
1980-81, the policy was of giving a mini-
mum support price—the statutory price—
on the recovery. That policy has now
paid us.

Therefore, the production in the coun-
try has increased. Compared to 38 lakhs
tonnes, as I said, it has come to 84 lakhs
tonnes. But the arrears are there, For
example, I would myself say that the ar-
rear as on 15th February in 1980-81 was
Rs, 94 crores. It was 14.6 per cent of
the total price payable. In 1981-82 the
arrear was Rs. 133.57 crores which was
17.5 per cent of the total. This year,
that is, the year which is under considera-
tion—1982-83—it is Rs 196,40 crores
which is 28.4 per cent of the total, But,
that does not reflect the concern of the
hon. Members from U.P. and Bihar. I
would say that it is much more than
28.4 per cent. 1 do not hide anything,

=it TrrtaT faey : 9O g A
frars qede awtar arn & ?

SURIECE LR ORI -
R FE g 1 d wwar § fo draz
Fga gl €1 sa Fflar o A,
qig &t 7 W afFwT S F oged @
AFGE T 7 73 foud &1 g
IR | A A agh A1 e AT g

Therefore, T wouid say that in UJP. ths
due is Rs. 76.46 crores which is 42.3 per
cent of the total; in  Bihar, the due is
Rs  24.26 crcres but the percentage is
73.1. Therefore, these arrenrs are there,
What we are trying is to see that the ad-
ditional bank credits should ke given to
reduce this. They should clear the loan.
For that ‘increased cash credit should be
given to them so that they should be in_
a position to pay off the arrears.
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Sir, when we gee’ their ‘due or arrears in
the first-three- months of the crushing: year,
it is at the peak. It is so.for all the
years, ‘And then it tapers down. This
arrears ‘comes down éverv year. We
hope these arrears will come.down. The
poing is this. We are monitoring from
here. All that we can do is this. We
have requested the State Governments
that they should ask the millowners. to.pav
off the arrears because the State advised
price is a price arrived at through the
agreement between the-State and the mil-
lowners. Therefore, they should pay it.

1 would say that the difficulty is in U.P
and Bihar. Why? Maharashtra and
Tamilnadu are doing all right, They -are
paying only an advance price initially.
When the crushing season is over, they
count the entire thing

Maharashtra and Tamilnadu do it on
the basis of recovery and additional reali-
sationgs based on the Bhargava Formula.
They give fifty-fifty. The entire credit is
paid off. In the case of U.P, and Bihar,
there is no linking of the recovery and
the statutory price. The Central Govein-
ment, this year, has fixed Rs, 13- for the
recovery of 8.5 per cent according to whih
in U.P., it will come to Rs, 17.40 to 18.85;
in Bihar it will come to Rs, 14.10 to
17.20; in Punjab, it will come to Rs. 19.10;
in Haryana it will come to Rs, 16.15.
The payment that is being paid by U.P.
also comes to Rs 2050 to 21.50; in
Bihar it is Rs. 20.50; in Punjab, it will
come to Rs, 20 to 23; in Harvana, it will
come to Rs, 20 ? 23. Even the zones
that were formulated by the Government
of India on the export committee basis,
the prices even in those zones were not
adhered “to by Uttay Pradesh and Bihar.
Therefore, the difficulty has come in the
way. This price which has been fixed
by them is not being paid by the mills
because they say their capacity is mot there,

Sir, it has to be kept in mind that in
the sugar industry there are three partners—
sugarcane growers the industry and then
the consumers. We have decided to take
care of the consumer and, as such, the
“levy price of sugar all over the country in

”
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anv shop and in any place would be Rs.
3.75 per kilo. This is the subsidised price
as compared to the cost price. Therefore,
on 65 per cent levy is being taken and
35 per cent is left to the millowners to
make up.from the market.
“SHRI ‘ASHFA(Q HUSSAIN: 1 raised
the point abeut custodian mills.

SHRI BHAGWAT JHA AZAD: There
are eight mills. taken by the Central Gov-
ernment. Five in Uttar Pradesh. Oae
Ayodhya Mill, .we have paid them, There
is very little left with us, There are three
other mills where the custodians are pre-
pared for a long time to pay all the dues
but the farmers say them would not ac-
cept it till they are given the State ad-
vised price,

o »
““SHRI ASHFAQ HUSSAIN: There are
even arrears-of the last year.

SHR] BHAGWAT JHA AZAD. Sir.
about the arrears on the custodian mills
the (friends + here -said -that they .are the
worst criminals. I would like to point
out that the orrears are just within the
10 per cent permissible limit under the
Act. Thercfore, we have paid. Our
difficulty is ‘that and T must say ‘that you
kindly -appreciate -that ope has paid.and
one is in a difficult situation, Three. are
ready to pay but the farmers ‘say you
must give us the ‘State ‘advised - price.

Sir, I also knew in the same :consti-
tuency or in the same district there,iscone
price being paid by the custodians and the
other- price not ‘being paid but being 'said
by the -other mill' that their price«is much
higher. Sir, in_a country of our magni-
tude when something is decided after
being ' given serious thought about ' the

‘fixing of price especially and if.that is not

adhered to, then this kind of distortion
comes in ‘the country, ‘It was considered,
the experts came to .a decision and Cent-
ral . Cabinet decided that the statutory
price will be Rs. 13 on the recovery of

'8.5 per cent. “In other States, forwexa-
.mple, “Maharashtra and Tamil Nadu the

cane, price fixation is being ‘done on the
basis of recovery :and|mﬂwpm
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blem. But the States which announce
their own price the arrears show that this
is not the way to functioning sugar eco-
nomy, They have asked for the loan from
the Finance Minister, From here it has
been said time and again that Rs. 20
crores worth of soft loan is being pro-
vided, I would request and 1 would
certainly write to the State Governments
and tell them that the State advised price
should be paid and also plus the interest.
I am aware of the Control Order in which
it is provideq that after 14 days they are
liable to pay interest. But the question
here is that the principal is not being paid.
I do not deny that interest should be
given but it is a question of requesting
the State Governments. It has been said
that we will leave off the purchase tax
and also about the adjustment in the ex-
cise,  Finance Minister has done it.

SHRI ASHFAQ HUSSAIN: Mille
under custodianship are not paying the
interest.

SHRI BHAGWAT JHA AZAD: I have
told the facts,

= WTTEA WY ATHIN ¢ S TUEE
Ay T W § T I & &wm
& g gm am W g o
foer & T o< faar @ O W faar
¥ s g s
g g fe 18 50 &F

780

S WITAE @7 NI - TE A F
o qF guwr W@ a9t | ag e fae
99 FE & | WIOH TS @R F
Fdrg wfanew & forg & faemes st
gaer darfw e g g g @
R ITT FT 94T 8.5 THE 9T
&Y fear o s wEwTS W afree
T AT &+ FE fefewedt w2,
wod wqd W § fauw fear s
wfeme a3 2 5 379 wwanT 9T 4
dar fawrare, gw a1 IewaT AE F4G |

Wt vmAntay faw o feer
THT AE X QT 47 | T TERHe A
faura gur § gAew fear f& o &
TGN AWM A IR E, I T aw dmw
TaTHe § fesrardd | aT aY ag g
tfeer @ 2 7@ &Y ¥ ogwr W
femamn 1. . (swaumm)

SHRI BHAGWAT JHA AZAD: I have
given the facts and figures. Mr. Deputy
Speaker, beyond this, I cannot add any-
thing. Mr. Ram Nagina Mishra can
very well call for the resignation—I don’t
know from whom in the Central Govern-
ment—he is at liberty to do it; he should
go to Prime Minister and Chief Minister '
and ask for it,

s ogr g g ufg : garEmm
wegrew, § war wErew & uw fadww
FAT AEAT Z .. . (STAEW)

MR. DEPUTY SPEAKER: He has
mentioned your name so many  times,
Are you still not satisfied? Please  sit
down.

SHRI BHAGWAT JHA AZAD: |
know that it is a difficult situation, But
this difficult situation has been there; this
distortion in the Economy has come due
to the fact that we were not able to ap-
preciate the scientific formula that was
worked out by the Central Govt, experts.

 Sugar industry which consists of cane
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growers is also an industry where the con-
sumer has to be given Sugar at a reason-
able price. We have to have the statutory
price, that is, Rs. 13 linked to the re-
covery of 85. I am only saying that
some of the State Governments are follow-
ing it and they are managing well, Some
of the State Governments whose price
was much higher than this price, are in
difficulty. Now the question is this:
They have asked for a loan from the
Finance Minister, How to pay it? Al
I can say is that the Central Custodian
Mill will pay according to what the deci-
sion of the Central Government is,—not
ad hoc decision, not indiscriminate  deci-
sion—but a decision based on scientific
calculation and scientific formla. And
therefore, Sir, I will only say this, About
the rest let us see how it can best be
worked, how it can be done. We will
do our best to help them. 1 have given

the entire facts to hon. Members. I know

the hon. Member is angry; his anger is
quite justified. But the fact remaing that
we have to look to the canegrowers and
also to the consumer, Therefore, It would
say his. As a result of the 1980-81 policy
of the Government of India under Mrs.
Gandhi’s leadership, while at one time
we had only thirty-eight point something
lakhs tonnes, now we have been able to
produce 84 lakh tonnes gugar this year
is might be the same or a little Jess; it
may be 75 to 80 lakh tonnes this year.
Therefore we are trying to have a buffer
stock of 5 lakh tonnes for which we are
giving 100 per cent credit for carrying
the buffer stock and also the  interest

charge on that, Sir, thig is all about the

Sugar Industry.

I hope that T have been able to cover
almost al| the important points of hon.
Members,

it gow qig : FoTr0 nFAFE A
A 20 FOT wqaT WM F wwa fag
H1qA a1 fFar ?

SHRI BHAGWAT JHA AZAD: That
I have said. "The State Government has
askeq for a Soft Loan of Rs, 20 crores.
The Finance Minister is to consider about
this, So, far as I am concerned, I am
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with you if you can go on a deputation.
Therefcre, Sir, once gzgain [ am grateful
to all the hon. Members for their construc~
tive criticisms for their few words of ap-
preciation and foy giving nie the encoura-
gement to do still better and also to those
who played with a cross bat like my dear
friend, Mr. Lawrence, who said about
purchasing power, about the irrigation and
electricity and all the entire economics
of his party.

MR. DEPUTY-SPEAKER: There was
only a cross bat, But it waz not a
boundary,

SHRI BHAGWAT JHA AZAD: That
also he did and also sixes. So, Sir, I am
grateful to the Hon’ble Members for their
constructive criticisms. I hope that, in
spite of the difiiculty and the present
drought  situation, we will be able to
manage our food situation. No  State
Governments have reported about any
death due to starvation, We will still do
our best, as I said, about the allocations
to Tamil Nadu and also additional allo-
cations to them. We have given to Kerala,
we have given to Orissa and we have done
it for Bihar also, We will try to do our
best within the means that we have in
the Central Pool and we hope that as we
did in the past, through the public distri-
bution systemn to stave off the drought of
1979-80, we are confident that the pre-
sent drought situation wil] also be sur-
passed and won over by the Government
of India under the able leadership of our
“rime Minister, Shrimati Indira Gandhi.

PROF. N. G. RANGA (Guntur): May

just say a few words? Repeatedly I was
wlvising our Prime Minister to have a
young enough dynamic and constructive
Minister in charge of both these Depart-
ments, Food and Civil Supplies. At long
last, she has taken a right decision and I
wish to congratulate the Prime Minister for
having fulfilled our demand.

MR, DEPUTY-SPEAKER: I shall now
put all the cut motions to the Demands of
the Ministry of Food and Civil Supplies
together to the vote of the House, unless
any hon, Member desires that any of the

N of Baibarl gae
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cut. motions may be put separately...... column of the Order Paper be mmd
1 think you all agree, I shall now put all to the President out of the Consolidated
the cut motions  together to  the Fund of India to complete the sums ne-

cessary to defray the charges that will

vote of the House. 2
come in course of payment during the

All the Cut Motions were put and year ending the 31st day of March,
negatived. 1984, in  respect of the heads of De-

mands entered in the second column

MR. DEPUTY-SPEAKER: The ques- thereof against Demands Nos, 45 and 46
tion is: relating to the Ministry of Food. and:

Civi] Supplies.”

“That the respective sums not excee-
ding the amounts on Revenue Account
and Capital Account shown in the fourth

The Motion was adopted.

Beman;is for Grants, 1983-84 in respect of the Ministry of Food and Civil Supplies
voted by Lok Sabha

No. of N m= of Amount of Dem nd for Giint Ambunt of Dem2nd for Grant
Demand Dem nd on zceount voted by the voted by the House
Housc on the 18th M- rch, 1983

Revenue Capital Revenue Capital

MINISTRY OF FOOD AND
GIVIL SUPPLIES

45 Dep.rtment of Food 157,97,96,000 6,55,68,000 789,89,79,000 32,78,39,0Cc0
46 tment of Givil

upplies . 79,08.,000 1,38,50,000 3,95,37,000 6,92,49,0c0
18.34 hrs.

The Lok Sabha adjourned till  Eleven of the Clock on Thursday Mar 31, 1983/,
Chaitra 10, 1905 (Saka)
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